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CENTRAL ADMINISTRATIVE TRIBUNAL 
GLTWAHATI BENCH 

O.A. No 4 of 2008 

DATE OF DECISION: 13.02.2008 

ivIr.Dilip Kumar Panda & Ors. 	
Applicant/ 

Mr.Khalid Khan, Mr,A.Khan 
Miss P.Talukdar 

.................................................Advocateforthe 
Applicant/s. 

- Versus - 
U,O,i. & Ors 

...  ........... .• ...... ................ 	 Respondent/s 

Mr. Usha Das, AddI,C,G.S.C, 
.............................................Advocate for the 

Respondents 

CORAM 

THE HON' BLE MRJvI.R .MOHANTY, VICE— CHAIRMAN 
THE HON'BLE MR.KHUSHIRAM, ADMINISTRATIVE MEMBER 

Whether reporters oI.iocal newspapers may be allowed 
to see the Judgment? 

Whether to be referred to the Reporter or not? 	 e/N 

Whether their Lordships wish to see the lair copy 
of the Judgment? 

1! 

viernher 

R. 



CENTRAL ADMINISTRATIVE TR[BUNAL,GUWAHATI BENCH 

Original Application No.4 of 2008 

Date of Order: This the 13' Day of February. 2008 
HON'BLE MRSMONORANJAN MOHANTY, VICE-CHAIRMAN 

HON'BLE MR. KHUS HIRAM, ADMINISTRATIVE MEMBER 
Dr.Dilip Ku mar Panda, 
Assistant Professor, 
Department of Radiation Oncology, 
NEIGRIHMS, Shillong 
Meghalaya 

Dr. Akash Handique, 
Assistant Professor, 
Department of Radiodiagnosis, 
NEIGRIHMS, Shillong 
Meghalaya 

Dr.Rashna Dass, 
Assistant Professor, 
Department of Pediatirics, 
NEIGRIHMS, Shillong 
Meghalaya 

Dr.Md,Yunus, 
Assistant Professor, 
Department.of Anesthesiology 
& Intensive Care, 
NEIGRIHMS, Shillong 
Meghalaya 

Dr.Serbrat Panda 
Assistant Professor, 
Department of Obstetircs & Gynecology, 
Meghalaya 

6.- ,  Dr.Umesh Kumar'Bhadani, 
Assistant Professor, 
Department of Anesthesia, 
NEIGRIHMS, Shillong 
Meghalaya 	 Applicants 

By Advocat Mr.Khalid Khan, Mr.A.Khan, Miss P.Talukdar 

-Versus- 

of India. 
Represented by the 
Secretary to Ministry of Finance, 
Department of Expenditure, Nirman Bhawan 
Dew Delhi-I 10011. 

Union of India 
Represented by the 
Under Secretary, Miüistxynance,. 
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Department of Expenditure 
Nirman Bhawan, New Deihi-ilOOli. 

Union of India, 
joint Secretary, 
Ministry of Health & Family Welfare, 
Nirman Bhawan, 
New Deihi-ilOOli. 

Union of India, 
Represented by the 
Under Secretary to the 
Government of India, 
Ministry of Health & Family Welfare, 
North East Division. 

The Director, 
North Eastern Indira Gandhi 
Regiohal Institute of Health & 
Medical Sciences, Mawdiangdiang Village. 
Shillong-12, Meghalaya. 

The Deputy Director, 
North Eastern Indira Gandhi 
Regional Institute of Health & Medical Sciences, 
Mawdiangdiang Village 
Shillong-12 
Meghalaya. 

By Miss. Usha Das, Addl.C.G.S.C. 

O.A.No.04/2008 
M.PNo.03/2008 

ORDER (ORAL) 
13.02.2008 

MOHANTY,V.C: 

The Applicants (six in number) claimed for Non Practicing 

Allowances. Their claim has been allowed by orders dated 

02.08.2006/05.09.2006. As a consequence, they are being paid Non- 

Practicing Allowance from 2006. By filing the 	present Original 

Application under Section 19 of the Administrative Tribunals Act, 

1985. the Applicants have sought direction to get Non Practicing 

Allowance from the dates of joining in their services. Before 

approaching this Tribunal they submitted several represions and 
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those representations (of the Applicants) are stated to be still pending 

with the Respondents. 

Respondents should take decision on the said representations 

(pertaining to claim of Non-Practicing Allowance for the period prior 

to February. 2006), which are stated to be still pending with the 

Respondents. 

In the aforesaid premises, since the representations of the 

Applicants are stated to be still pending with the Respondents, 

without entering into merit of the matter, this case is hereby disposed 

of with direction to the Respondents to consider the Representations 

of the Applicants pertaining to the claim of non-Practicing Allowance 

for the period prior to 2006 and pass necessary orders thereon. 

. While considering their representations, the Respondents 

should also take in to consideration all the points raised in the present 

O.A. 

With the aforesaid observations, directions this Original 

Application stands disposed of 

With the disposal of this Original Application, the Misc. 

Petition No.3 of 2008 also stand disposed of. 

Send copies of this order to the Respondents (alongwith 

the copies of the Original Application) and six free copies of this order 

be handed over to the learned counsel appearing for the Applicants. 

A free copy of this order be supplied to Ms. Usha Das, learned Addi. 

Standing Counsel, appearing for the Union of India; on whom a copy 

of this O.A. had already been served. 

(KHUSHIRAM) 
ADMINISTRATIVE MEMBER 

• (M.R.MOHANTY) 
VICE-CHAIRMAN 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:; GUW 

If  
• 	 BENCH;; GUWAHATI 	 Mifr 

Centraj 	 Ii'bunal 

AN APPLICATION UNDER SECTION 19 OF THE ADMINITRATWJ , 
TRIBUNALS ACT, 1985 

-Trit 
GUWehati Bench 

OF 2008 

Slui Dillip Kumar Panda & 
5others. 

.Applicant 

Versus 

Union of India and others 
.Respondents 	 S  

INDEX 

SI. No. PartIculars Page No. 

 Application 2 	J-o 

 Verification — --------------- ----- 

11 

 Affidavit 	------------------ 12, 
2. 7  Annexure-i Advertisement 

 Annexure-2 Appointment letters 
 Annexure-3 Letter dated 20.6.05. Lii  
 Annexure-4 Letter dated 26.7.2005. 4 1 

C  Annexure-5 Office order dt 12.1.06. S. 	f 
 Annexure-6 Letter dated 2.8.2006. L17. 

 Annexure-7 Letter dated 5.9.2006. '4 t — 
£. 	7 

 Annexure-8 Representation dated  
17.10.2006. 

 Annexure-9 letter dated 26.3.2007. 
 Annexure-lO letter dated 8.10.2007. 52 . 
 Annexure-11 letter dated 7.12.2007. 

Filed by: M4. 	iVL. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL; GUWAIL TI 	_9 	?C 

BENCH; GUWAHATI 
Ber.ch 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISI ATIVt  
TRIBUNALS ACT, 1985) 

O.A.NO. 	 I 2008 

LIST OF DATES 

Contents of letters. Page 
Si - Dated 

Last date for receipt of application as per 
advertisement for faculty post as 	stated in 

13 
1 30.1.2004 

30.7.2004,30.7.2004 
9.11.20041) 19.4.2005 

Annexure A-i 
Appointment letters issued by respondent No. 5 
to applicant's No. ito 6. 

30 	to 
41 2. 

- 9.11:2004,11.9.2004 
Letter from respondent No. 5 to the respondent 
No. 3 requesting for early sanction of Non- 
practicing allowances of.  68 faculty post as has 

42 
3 20.6.2005 

been done earlier. 
Letter from applicant No. I to respondent No.5 
requesting 	for 	release 	of 	Non-practicing 

44 
4 26.7.2005 

allowance. 

12.1.2006 Applicants were allowed to withdraw Non- 
practicing allowance from February 
2006,however arrear would be paid from the 
datç of joining after receiving sanctioning.  

45 
5 

6 2.8.2006 Respondent No. 2 grants sanctions for payment 
of Non-practicing allowance, however from a 

47 

5.9.2006 
prospective date. 
Respondent No. 4 issues letter to respondent No. 
5 stating that Non-practicing allowance will be 

48 
7 

17. 10.2006,26.3.2007, 
8.10.2007,7.12.2007. 

effective from 2.8.2006. 
Representation by applicant to respondent No. 5 
for consideration of the grant of Non-practicing 
allowance from the date of joining. 

49 	to 
53 

I 

8 
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IN THE CENTRAL ADMINISTRATWE TRIBUNAL; GUW. TI 
BENCH; GUWAHATI 
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(AN APPLICATION UNDER SECTION 19 OF THE ADMiNISTRATIVE 
TRIBUNALS ACT, 1985) 

O.A.NO. -----4i------- 2008 

SYNOPSIS OF THE CASE. 

The brief fact of the case is that in the year 2003 North Eastern Hills Indra Gandhi 
Regional Institute of Medical Science had advertised for 68 sanctioned posts in various 
depailments. The said post was entitled to basic pay plus other allowances as admissible 
under the government of India Rules. After joining the said post the applicant were 
shocked that respondent No. 5 had not forwarded the applicants claims for Non-
practicing allowance for sanctioning to the respondent No. 2.when similarly situated 
professor, with same qualification were already withdrawing their Non-practicing 
allowance. The applicants had immediately taken up the matter with the respondent No.5. 
.Respondent No. 5 thereafter had immediately requested respondent No. 4 to sanction the 
Non-Practicing allowance admissible to the applicants at the earliest. In the meantime on 
receiving approval from respondent No. 5, officer on Special Duty vide letter dated 
12.1.2006 issued Office Order to the faculty member of the institute whose NIPA was not 
granted allowing them to provisionally withdraw NPA from the cuffent month at the 
admissible rates. The arrear amount of NPA from the respective date of joining would be 
released to the applicants only after the clearance was received from the ministry. The 
applicant states that to their surprise respondent No. 4 issued letter 5.9.2006 to the 
respondent No. 5 about approval of Ministry of Finance for attachment of NPA to the 
faculty posts of North Eastern Indra Gandhi Regional Institute of Medical Science, 
however he made it effective from 2.8.2006 and not from the applicant joining the 
service. The applicants had written several letters clarifying this anomaly, but till date 
respondent have neither rectified the mistakes nor paid the applicants from the date of 
joining nor has any reply came forward. Hence the applicants had to approach this 
Hon'ble Tribunal for prayer for grant of arrear Non-practicing allowance. 

I 

2—/a 
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IN THE CENTRAL ADMINISTRATI'\ 
BENCH; GUWAHA 	Ght Bench 

(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE 
TRIBUNALS ACT, 1985) 

O.A.NO. ------ --- ------ /2008 

Dr Dillip Kumar Panda, 
Assistant Professor, 
Department of Radiation Oncology, 
NEIGRIHMS, Shillon& 
Meghalaya 

Dr Akash Handique, 
Assistant Professor, 
Department of Radiodiagnosis, 
NEIGR1HMS,Shillong, 
Meghalaya. 

Dr Rashna Dass, 
Assistant Professor, 
Department of Pediatirics, 
NEIGRIHMS, Shillong, 
Meghalaya. 

Dr Md, Ynnus, 
Assistant Professor, 
Department of Anesthesiology, 
& Intensive Care, 
NEIGRTHMS, Shillong, 
Meghalaya. 

Dr Serbrat Panda, 
Assistant Professor, 
Department of Obstetrics & Gynecology. 
NEIGRIIIMS, Shillong, 
Meghalaya. 

Dr Umesh Kurnar Bhadani, 
(F)Assistant Professor, 

cE 
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Department of Anesthesia, 
NEIGRIHMS, Shillong, 
MeghaIaya 
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--PLICAS 

- Versus - 

L. Unionoflndia, 
Represented by the 
Secretary to Ministry of Finances  
Department of Expenditure. Nirman Bhawan, 
New Deihi-ilO011. 

Union of India, 
Represented by the 
Under Secretary, Ministry 
Of Finance, Department of Expendi*uie, 
Nirman Bhawan, New Delhi-Il 0011. 

Union of India, 
Joint Secretary, 
Ministry of Health & Family Welfare, 
Nirman Bhavan, 
New Delhi-ilO011. 

Union of India, 
Represented by the 
Under secretary to the 
Government of India, 
Ministry of Health & Family Welfare, 
North East Division, Nirman Bhawan, 
New Deihi-IlO011. 

The Director, 
North Eastern, Indira, Gandhi 
Regional Institute of Health & 
Medical Sciences, Mawdiangdiang village, 
Shillong-1 2, Meghalaya.' 

The Deputy Director, 
North Eastern, Indira, Gandhi 
Regional Institute of Health & 
Medical Sciences, Mawdiangdiang village, 
Shillong -12, Meghalaya. 

!aiI-iJi!) 

41 

I 



-' 	•," 	S. I •. . -. • , -. 

Central Mministratjve Trzbunaj 

—9JA? 

WIWTV271 	TT't 
ht E i.ch 

1. PARTICULARS OF THE ORDERS AGAINST WHICH THE 
APPLICATION MADE: 

Order No. U. 12012/27/02-ME-if/NE dated 5.9.2006issued by Under secretary 
to the Government of India, Ministry of Health & Family Welfare, North East 
Division having decided to attach the Non-practicing Allowance @ 25% of basic 
pay to faculty posts to NEIGR]HM with effect from 2.8.2006 to the petitioners. 

Non payment of the Non-Practicing allowance to the applicants as per letter 
No.NEIGR-31/97 dated 12.1.2006 issued by Officer on Special duty ,NEIGRJHM 
from the date ofjoining. 

-AND- 

Non consideration of letter No. NEIGR-E.iJ/31/97/PtJ dated 9/8/2007 issued by 
respondent No. 5 to respondent No. 2 requesting to release the NPA as 
admissible to the applicants for the period from the date ofjoining to 1.8.2006. 

JURISDICTION OF THE HON'BLE TRIBUNAL: 
The applicants declare that the subject matter of the present application against 
which they wants redress is within the jurisdiction of this Hon'ble TribunaL 

LIMITATION: 

The Applicant further declares that the Application is within the limitation 
prescribed under Section 21 of the Adminisirative Tribunals Act, 1985. 

FACTS OF THE CASE: 

That the applicants are citizen of India and are presently residing at the Campus 
of the North Eastern Indra Gandhi Regional Institute of Health and Medical 
Science, Mawdiangdiang Village, District East Khasi Hills, Shillon& Meghalaya. 

That the applicants states that the North Eastern Indira Gandhi Regional Institute 
of Medical Sciences, (hereinafter refeffed to as NEIGRIMS in short) situated at 
Mawdiangdiang village, District East Khasi Hills, Shillong, Meghalaya is an 
autonomous institute under the ministry of Health and Family welfare, 
Government of India. 

2(a) That the applicants states that they pray forpeni' sion to move this application 
jointly in a single application under P& 4(5)f the Central Administrative 
Tribunal (Procedure) Rules 1985 as the relief's sought for in this application by 
the applicants are against common order. 

That the applicants states that the conceptual plan was created by the team of 
experts suggesting various staff pattern in different departments which was 

-5.. 
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approved by the Governing Council, NEIGRIMS, which is the apex decision 
taking body. Pursuant to this decision taken 142 faculty posts for various 
departments was created in three phases, that is, Phase I: 11 posts in 1999 with 
Non-practicing allowances (NPA). Phase 11:68 posts in 2002 without NPA and 
Phase ifi: 63 posts in 2005 with NPA. 

That the applicants states that in the year 2003 NEIGR1MS advertised for 68 
sanctioned posts in various departments, which states that the incumbents shall 
be entitled for basic pay plus other allowances as admissible under the 
government of India Rules. 

(A copy of the advertisement dated 30.1.2004 is' annexed herein 
and marked as Annexure A-i) 

That pursuant to the advertisement dated 30.1.2004 the applicants had applied for 
the said post and after being found duly qualified and eligible the applicants were 
duly appointed in the said sanctioned post. The appointment letters of the 
applicant clearly mentioned that the applicants were entitled to other allowances 
as are admissible to the Central Government Servants of His/her status and private 
practice of every kind including Laboratory and consultant practice is prohibited. 
Since the day of their appointment all the applicants have abided by the rules and 
regulations and have never resorted and indulged in any kind of Private Practice. 

(Copies of appointment letters are annexed herein and marked as 
Annexure A-2 series) 

That the applicants states that after they had joined their respective posts they 
were utterly shocked and surprised to learn that Respondent No. 5 had not 
forwarded the applicants claims for Non-practicing allowance for sanctioning to 
the respondent No. 2, when similarly situated Professor, with same qualification 
were already withdrawing their Non-practicing allowance. To rectif' this 
inadvertence omission to forward the names of the applicants the respondent No. 
5 had immediately taken up the matter with the respondent No. 3 vide letter dated 
27.10.2004 and letter dated 31.5.2005. Further to expedite the matter the 
respondent No. 5 had vide letter No. NEIGR-31197 dated 20.6.2005 addressed to 
respondent No. 3 had requested to sanction the Non-practicing allowances 
admissible to the applicants as it was done in earlier cases, since this had created 
anomaly in the salary of the earlier sanctioned posts and newly sanctioned posts 
in respect of the faculty members. 

(A copy of letter dated 20.6.2005 is annexed herein and marked as annexure 
A-3) 

That the applicants states that Non-practicing allowances is an integral part of the 
salary of all doctors working under central government and for all practical 
calculations including DA, Pension etc, NPA is added to the basic pay. In the case 

2 
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of the applicants the omission of NPA durmg creation of Phase II posts was very 
careless and intentional lapses on the part of respondent No. 5 and 6. 

8. That the applicants states that thereafter on 26.7.2005 the applicant No.! had 
made a representation to the respondent No. 5 with a prayer to allow the Non-
practicing allowance to him since he is entitled to the said allowance at per his 
appointment letter and the allowances as admissible to the central government 
servants. 

(A copy of letter dated 26.7.2005 is annexed herein and marked as Annexure 
A-4) 

That the applicant states that thereafter the vide letter No.NEIGR-3 1/97/dated 
12.1.2006 the Officer on Special Duty after receipt of approval of respondent No. 
5 issued Office Order to the faculty member of the Institute whose NPA was not 
granted allowing them to provisionally withdraw NPA from the current month at 
the admissible rates. However the arrear amount of the NPA from their respective 
date of joining would be released only after the clearance was received from the 
ministry. An undertaking to that effect of withdrawal was also given by the 
applicant at the time of the withdrawal. 

(A copy of office order dated 12.1.2006 is annexed hereto and marked as 
Annexure A-5) 

9i) That the applicant states that the respondent No. 2 issued letter dated 2.8.2006 
with approval of Finance Secretary, agreeing to the attachment of NPA to the 
faculty posts of NEIGRIMS, Shillong as per the proposal of Ministry of Health 
& FW with effect from prospective date to faculty post indicated by the Ministry 
of Health & FW which are stated to carry the requisite minimum qualification 
of MBBS and equivalent degrees and also clinical job profile. 

(A copy of letter dated 2.8.2006 is annexed hereto and marked as Annexure 
A-6) 

That the applicants states that thereafter the respondent No. 4 issued letter 
dated 5.9.2006 to the respondent No. 5 infonning about the approval of Ministry 
of Finance letter dated 2.8.2006 for attachment of NPA to the faculty posts of 
NEIGRIMS . However though the date of effect was not specifically mentioned 
in the letter dated 2.8.2006, respondent No. 4 in his letter dated 5.9.2006 has 
erroneously interpreted the word "with effect from a prospective date to faculty 
posts" as "with effect from 2.8.2006" which is non-application of mind and 
arbitrary and discriminatory actionlinaction on the part of respondent No. 3. 

(A Copy of letter dated 5.9.2006 is annexed herein and 
marked as Atmexure A-7) 

C-4 
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11. That the applicants states that applicant No. 1 had immediately on 17.10.2006 
made a representation to the respondent No. 5 to consider the grant of his NPA 
from the dated of his joining and, admittedly the respondents have agreed to 
entitlement of NPA to the fliculty post, further more Respondent No .5 in 
particular has already started to pay the NPA from the Month of February 2006 

Thereafter when no reply was forthcoming the applicant No.1 had made 
several reminder vide letter dated 26.3.2007, letter dated 8.110/2007 and 
7/12/2007. Till date the applicants have received no reply. 

Copies of letters dated 17.10.2006,26.3.2007,8.10.2007 and 7.12.2007 
are annexed hereto and marked as Annexure A-8,A-9,A-10 and A-il 
respectively 

GROUNDS FOR RELIEF WITH LEGAL PROVISIONS: 

1. For the action of the respondents in not paying the Non-practicing allowance from 
the date of joining to the said post as laid down in the advertisement and the 
joining letters of the applicants are illegal, arbitrary and discriminatory and as 
such the letter dated 2.8.2006 and letter dated 5.9.2006 is highly illegal and ought 
to be set aside and quashed. 

.2. For the action of the respondents in not paying the Non-practicing allowance from 
the date of joining to the said post is illegal, discriminatory and arbitrary as 
similarly situated professors in the same faculty post with same educational 
qualification have already received the Non-practicing allowance from the date of 
joining as such to deprived the same benefits to the applicants is patently 
discriminatory and illegal. As such the impugned orders ought to be set aside and 
quashed and respondents be directed to pay the anear Non-practicing allowance 
from the date of joining till January 2006. 

For the action of the respondents in not paying the Non—practicing allowance 
from the date of joining to the said post is illegal, discriminatory and arbitrary as 
the respondents have already paid this allowance to Phase –I faculty posts of 11 
numbers in the year 1999 and Phase -m faculty posts of 63 numbers in the years 
2005. Due to inadvertence of respondent No. 5 the Non-practicing allowance for 
faculty post of 68 numbers in the year 2005 was not attached in which the 
applicant were appointed in the sanctioned post. As such due to laches and 
negligence of the respondents the applicants cannot be deprived of the legal right 
for entitlement of the Non-practicing allowance. 

For the action of the respondents in admitting that the applicants are entitled to the 
non-practicing allowance and allowing the applicants to withdraw the Non-
practicing allowance from the February 2006 and not from the date of joining the 

8 
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service is highly illegal and arbitrary as such the respondents may be directed to 
allow the applicants for entitlement of Non-practicing allowance from the date of 
joining of the service. 

For the action of the respondents in sanctioning the attachment of Non-practicing 
aliowancó but making the sanctioning effective from 2.8.2006 and not from the 
date when the applicants joined their services is highly illegal, arbitrary and 
contrary to law laid down for entitlement of Non-practicing allowances in FR and 
SR rules to central health services officers. As such the date of making the Non-
practicing allowance applicable to the applicants being bad in law is liable to be 
set aside and quashed. 

For the action of the respondents in making the effective date for entitlement of 
Non- practicing allowance is highly arbitrary and discriminatory and amount to 
violation of Article 14 and 21 of the constitution of the constitution of India. As 
such the action/inaction of the respondents is patently illegal and is liable to be set 
aside and quashed and effective dated be directed to be from the dated of the 
applicants joining the services. 

6 DETAILS OF REMEDIES EXHAUSTED: 
The applicants have approached the respondent No. 5 for redressal of their 
grievances. Thereafter respondent No. 5 and 6 had already taken appropriate steps 
in this regard to see that applicants' Non-practicing allowance is duly paid to 
them from the date of joining the services. Thereafter the respondents No. 2 and 3 
have duly vide letter dated 2.8.200 and 5/9/200f sanctioned the Non-practicing 
allowance to the applicants faculty post but not from the date of the applicants 
joining the services but from the date of issuance of the letter. Being aggrieved by 
this highly arbitrary and discriminatory order the applicants have approached this 
Tribunal for relief. 

MATTER NOT PREVIOUSLY FILED OR PENDING WITH ANY OTHER 
COURT: 

The applicants have not approached any court of law for redressal of the relief 
prayed for in the instant petition. 
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8. PRAYER 

It is therefore prayed that Your Lordship may be pleased to admit this 
application, call for records, and issue notices to the respondents calling upon 
them to show cause as to why the impugned order ,letter dated 
2.8.2006(Annexure A-6) be not read as effective from the dated of the applicants 
joining the service to the faculty post and/or as to why the letter dated 5.9.2006 
(Annexure A-7 ) only to the effect of making the attachment of Non-practicing 
allowance applicable to the applicants faculty post effective from 2.8.2006 be not 
set aside and quashed and/or on cause or causes being shown and after hearing the 
parties be further pleased to direct the respondent to release the anear Non-
practicing allowance of the applicants from their respective date of joining in the 
faculty post till January 2006 along with 12% interest per annum forthwith. 
And/or may be further pleased to pass such further order or orders as Your 
Lordship's may deem fit andproper. 

And your applicants as in duty bound shall ever pray. 

It is therefore prayed that pending disposal of this instant application , Your 
Lordship would be pleased to direct the respondents to consider the application of 

the applicant and release the arrear Non-practicing allowance of the applicant from 
their respective date of joining to the faculty post. 

10. DOES NOT MUSE: 

11. PARTICULARS OF BANK DRAFT / POSTAL ORDER IN RESPECT OF 
THE APPLICATION FEE: 

I.P.O. No. 	: 	0 'S' D 

Date 	: 11 . / 3 / 
ifi) Issued by 	: 	Q' 

IV)Payableat 	: 	A4\ 
12. LIST OF ENCLOSURES: 

As stated in the Index. 
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VERIFICATION 

I Dr Dillip Kumar Panda, son of Mr S. Paiida, aged about 42 years, Assistant 
Professor, Department of Radiation Oncology, NEIGRIHMS Shillong, residing at the 
Campus of NEIGRIHMS, District East Khasi Hills Shillong one of the applicants in this 
Original application on my behalf and on behalf of the other applicants do hereby verify 
that the statements made in this application and in paragraphs 

__are true to the best of my knowledge, belief and 
information and the same made in paragraphs f. f ,. £ V 1?. being matters of 
records are true to my information derived therefrom which I believe to be true and the 
rest are my humble submission before this Hon'ble Tribunal and I have not suppressed 
any material fact. 

I sign this verification on this the Y day of .icv 2008 at Gauhati. 

Place: 	 1) 

Dated: 9 / 1/ )4>8 	 ignatWora-pi  plicant. 
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I Dr Dillip Kumar Panda, son of Mr S. Panda, aged about 42 years, Assistant 
Professor, Department of Radiation Oncology, NEIGRIIHMS Shillong, residing at the 
Campus of NEIGRIHMS, District East Khasi Hills, Shillong one of the applicants in this 
Original application on my behalf and on behalf of the other applicants do hereby 
Solemnly affirm and state as follows 

That I am the on of the applicant in this Original application and as such I am 
signing this application on my behalf and on behalf of the other applicants and I 
am fully conversant with the facts and circumstances of the instant case. 

That the statements made in 	this application and in 
paragraphs i .. 	 are true to my knowledge , belief and 
information and those made in paragraphs 	£7.2- Li kb £ /, being matters 
of records are true to information derived therefrom which I believe to be true 
and the rest are my humble submission before this Hon'ble Tribunal. 

Identified by

11 

(Adv ate) 
tHALW KHA& 

Advocate 

di 	Q4L 
rYep?ent. 
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North 	 Indira 	Z{Ti.] 

ADVERflSEENT FOR FACULTY POSTS 

North Eastern Indira Gandhi Regional Institute of Health and Medical Sciences, Shiliong is an 
Autonomous Institution under the Ministry of Health and Family Welfare, Govt of India. The Institute wants 
to recruit Faculty Members to commission the 500-bedded Hospital. Applications are invited from the 
eligible candidates for the posts mentioned below. It is a life time opportunity for those professionals who 
want to be the founder members of the faculty of a National level Institute of Health Sciences. 

Faculty Members/Candidates working in Govt. /Semi Govt / Public Sector Undertaking/ Autonomous 
Institutions are requested to submit their Applications through proper-channel. In case applicants willing to 
join the Institute on deputation may also apply accordingly. The qualification & experience for the applicant 
willing to join the Institute on deputation will be: persons working in analogous post or post one level below 
shall be eligible for consideration provided they fulfil the requisite qualification & experience prescribed for 
direct recruit. The pedod of deputation shaU ordinarily not exceed 3 (three) years at a time. The pay of the 
Faculty Members will be protected as per Govt of India's Ministry of Finance (Department of Expenditure's) 
0 M No.F 1(11)-E.111 (B)/75 Dated 7-11-75 read with DOPT's 0 M No. 6/30186-E (pay-Il) dated 9-12-86 
Applications of retired faculty members having requisite qualification & experience and who have not 
crossed 65 years of age will also be considered for appointment on contact basis and their pay will be 
regulated as per Govt of India's prevailing rules. Accommodations will be provided by the Institute. 

Cardiology 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under Govt. 

of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
0 M (Cardiotogy) recognised by the Medical Council of India. 
4 years teaching experience as Reader! Associate Professor in a recognised Institution in. the 
subject of speciality after obtaining the qualifying degree of D. M. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal 

2. 	Associate Professor (No of post-I) Pay Scale Rsi4, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educationalgualilication, experience & research Works 
A medical qualification included in the first or second schedule or part-il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Cardiology) recognised by the Medical Council of India. be 
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iii) 	At least 2 years experience as Assistant Professor ILecturer in the concerned speciality in 
recognised Medical college/Teaching institution. 

Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal 

3. 	Assistant Professor (No of post-2) Scale of pay: Rs.1 1, 625-15,200 plus other allowances as 
admissible under Govt. of India Rules. 
Educational qualification, experience & research works 

I) 	A medical qualification included in the first or second schedule or part-H of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act. 
D M (Cardiology) recognised by the Medical Council of India. 
At least 3 years teaching experience as Senior Resident! Tutor! Demonstrator/Registrar in 
Concerned speciality in recognised medical college. 

Gastroenteroloqy 
1. 	Professor: (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-li of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Gastroenterology)/D.M (medical Gastroenterology) or Person having M D (Medicine) or M D 
(Paediatrics). with two years special training in Gastroenterology, recognised by the Medical 
Council of India. 
At least 4 years teaching experience as Associate Professor I Reader in the concerned speciality in 
recognised Medical college! Teaching institution after obtaining the qualifying degree of DM. 
Desirable: Minimum of four Research publications indexed in Index Medicus! National journal and 
one international Journal. 

2. 	Associate Professor (No of post-i) (Pay Scale-14, 300-18,300) plus other allowances as 
admissible under Govt. of India Rules. 
Educational quadlcation. experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third scheduleto the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-I I of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Gastroentero!ogy)JD.M (Medical Gastroenterology) or Person having M 0 (Medicine) or M D 
(Paediatrics) with two years special training in Gastroenterology recognised by the Medical Council 
of India. 
At least 2 years experience as Assistant Professor I Lecturer in the concerned speciality in 
recognised Medical college! Teaching institution. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal 

3. 	Assistant Professor (Moot post-2) Pay Scale 11625-1 5200 plus other allowances as admissible 
under Govt of India Rules. 
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A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical, council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Gastroenterology)/DM (Medical Gaslroenterology) Or Person having M D (Medicine) or M I) 
(Paediathcs) with two years special training in Gastroenterology recognised by the Medical Council 
of India. 
At least 3 years teaching experience as Sr. Resident! Tutor /Demonstrator / Register in the 
concerned speciality in recognised Medical college! Teaching institution. 

Cardio Vascular Thoracic Su.rnery 
1. 	Professor (No of post 1) Pay Scale 18400-22400 PIus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification, experience & research works 

I) A Medical Qualification included in the first or second schedule or part-il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule..should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 

.. A post Graduate Qualification e.g. M Cli in CardioVascular and Thoracic Sur9ely/Cardiac Surgery/ 
Vascular Surgery! Thoracic Surgery) recognised by Medical Council of India. 
At least 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in 
the subject of speciality after obtaining the qualifying degree of M Ch. 
Desirable: MInimum 4 (four) Research publications indexed in Index Medicus! National Journal 
and one in International JournaL 

2. 	Associate Professor No of post-i) (Pay Scale-14, 300-18,300) plus other allowances as 
admissible under Govt of India Rules. 
Educational quafication, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —II of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
A post Graduate Qualification e.g. M Ch in Cardio Vascular and Thoracic Surgery/Cardiac Surgery! 
Vascular Surgery/ Thoracic Surgery) recognised by Medical Council of India. 
At least 2 years teaching experience as Assistant Professor! Lecturer in a recognised Institution in 
the subject of speciality after obtaining the qualifying degree of M Ch. 
Desirable: Minimum 4 (four) Research publications indexed in Index Medicus! National Journal. 

3. 	Assistant Professor (No of post-2)• Pay Scale 11625-1520.0 plus other allowances as admissible 
under Govt. of India Rules. 
Educalional.qualification, experience & research works 

I) A Medical Qualification included in the first or second schedule or part-Il of the thirdschedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fullU the conditions specified in the sub-section (3) of the section 13 of 
the Act. 
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A post Graduate Qualification e.g. M Ch in Cardio Vascular and Thoracic Surgery/Cardiac Surgery/ 
Vascular Surgery! Thoracic Surgery) recognised by Medical Council of India 
At least 3 years teaching experience as Registrar! Sr.ResidentlTutor IDemonstrator in a recognised 
Institution in the subject of speclailty alter obtaining the qualilying degree of M Ch. 

Gastro Intestinal Swery 
I 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt of India Rules. 
Educational quaihication. experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
A postgraduate qualification e.g. M Ch. (Gastro Intestinal Surgery)/MS (Surgery) with 2 years 
special training in Surgical Gasfroentemlogy recognised by the Medical Council of India. 
At least 4 years experience as Associate Professor I Reader in the concerned speciality in 
recognisect Medical college! Teaching institution after obtaining the qualifying degree of M Ch. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal. 

2. 	Associate Professor (No of post-I) (Pay Scale-14, 300-18,300) plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
A postgraduate qualification e.g. M Ch. (Gastro Intestinal Surgery)/MS (Surgery) with 2 years 
special training in Surgical Gastroenterology recognised by the Medical Council of India. 
At least 2 years experience as Assistant Professor I Lecturer in the concerned speciality in 
recognised Medical college/Teaching institution. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal 

3. 	Assistant Professor (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible 
under Govt of India Rules. 
Educational qualification, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
A post Graduate Qualification e.g. M Ch in Gastio Intestinal Surgery or M S (Surgery) with two 
years Special traiing in Surgical Gastroentecology recognised by the Medical Council of India. 
At least 3 years teaching experience as Registrar! Sr.Resident/Tutor /Demonstrator in a recognised 
Institution in the subject of speciality in recognised Medical College I Institution. 
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Neuro Surqery 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification. experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —II of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
A post Graduate Quafication e.g. M. Ch in Neuro Surgery recognised by Medical Council of India. 
At least 4 years teaching expenence as Reader/ Associate Professor in a recognised Institution in / 

the subject of speciality after obtaining the qualifying degree of M Ch. 
Desirable : Minimum 4 (frur) Research publications indexed in Index Medicus! National Journal 
and one in International Journal. 

2. 	Associate Professor (No of post-i) (Pay Scale-14, 300-18,300) plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —II of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
A post Graduate Qualification e.g. M. Ch in Neuro Surgery recognised by Medical Council of India. 
At least 2 years teaching experience as Assistant Professor! Lecturer in a recognised Institution! 
Medical College in the subject of speciality. 
Desirable: Minimum 4 (four) Research publications indexed in Index Medicus! National Journal.. 

3. 	Assistant Professor (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible 
under Govt. of India Rules. 
Educational qualification, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third scheduleto the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
M. Ch in Neuro Surgery recognised by Medical Council of India. 
At least 3years teaching experience as Sr.Resident I Tutor! Demonstrator! Registrar in the 
concerned speciality in a recognised Institution! Medical College 

Neurology 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing quafifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
0 M (Neurology) recognised by the Medical Council of India. 
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iii) 	4 years teaching experience Reader/ Associate Professor in a recognised Institution in the subject 
of speciality after obtaining the qualifying degree of D. M. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal an 
one in International Journal 

Associate Professor (No of post-i) Pay Scale Rs.14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
0 M (Neurology) recognised by the Medical Council of India. 
At least 2 years experience as Assistant Professor /Lecturer in the concerned speciality in 
recognised Medical college! Teaching institution. 
Desirable: Minimum of four Research publications indexed in Index Medicusl National journal 

Assistant Professor (No of post-2)(Scale of pay: Rs. ii, 625-15,200 other allowances as 
admissible under Govt of India rules). 
Eduôational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Neurology) recognised by the Medical Council of India. 
At least 3 years teaching experience as Senior Resident! Tutor/ Demonstrator/Registrar in 
Concerned speciality in recognised medical college. 

Nephroloqy 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act. 
0 M (Nephroogy) recognised by the Medical Council of India. 
4 years teaching experience as Reader/ Associate Professor in a recognised Institution in the 
subject of speciality after obtaining the qualifying degree of D. M. 
Desirable: Minimum of four Research publications indexed in Index Medicus! National journal and 
one in International Journal 

2. 	Associate Professor (No of post-I) Pay Scale Rs.14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, experience & research works 

I) 	A medical qualification included in the first or second schedule or part-li of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
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third schedule should also fulfil the conditions specified n the su' t  bti)óf 'thu se  AJ 13 of 
the Act. 
D M (Nephrology) recognised by the Medical Council of India. 
At least 2 years experience as. Assistant Professor /Lecturer in the concerned speciality in 
recognised Medical coflege! Teaching institution. 
Desirable: Minimum of four Research pub lications indexed in lndex Medicus/ National journal 

3. 	Assistant Professor (No of post-2)(Scale of pay: Rs. ii, 625-15,200 other allowances as 
admissible under Govt of India Rules). 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Nephrology) recognised by the Medical Council of India. 
At least 3 years teaching experience as Senior Resident! Tutor/ Demonstrator/Registrar in 
Concerned speciality in recognised medical college. 

UroIoiy 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of .  India Rules. 
Educational quaThcation, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act. 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act. 
A post Graduate Qualification e.g. M. Ch in (Urology) recognised by Medical Council of India. 
At least 4 years teaching experience as Reader/ Associate Professor in a recognised Institution in 
the subject of speciality after obtaining the qualifying degree of M Ch. 
Desirable : MInimum 4 (four) Research publications indexed in Index Medicus/ National Journal 
and one in International Journal. 

2. 	Associate Professor (No of post-i) (Pay Scale-14, 300-18,300) plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, experience & research works 
A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 
the Act 
A post Graduate Qualification e.g. M. Ch in (Urology) recognised by Medical Council of India. 
At least 2 years teaching experience as Assistant Professor! Lecturer in a recognised Institution! 
Medical College in the subject of speciality. 
Desirable: MInimum 4 (four) Research publications indexed in Index Medicus/ National Journal. 

3. 	Assistant Professor (No of post-2) Pay Scale 11625-15200 plus other allowances as admissible 
under Govt of India Rules. 
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Educational qualification, experience & research works 
I) A Medical Qualification included in the first or second schedule or part-Il of the third schedule to the 

Indian Medical Council Act 1956 (person possessing qualifications included in the part —Il of the 
third schedule should also fulfil the conditions specified in the sub-section (3) of the section 13 of 

the Act 
ii) 	M. Ch in (Urology) recognised by Medical Council of India. 
Il) 	At least 3 years teaching experience as Sr.Resident I Tutor I Demonstrator I Registrar in the 

concerned speciality in a recognised lnstitutian/ Medical College 
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Clinical Pharmacology 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification, experience & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule,should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
0 M (Clinical Pharmacology) or M 0 (Pharmacology) with two years special Training in Clinical 
Pharmacology recognised by Medial Council of India. 
4 years teaching experience Reader! associate Professor in a recognised Institution in the subject 
of speciality after obtaining the qualifying, degree of D. M. I M D (Pharmacology) with two years 
special Training.in  Clinical Pharmacology 
Desirable: Minimum of four Research publications indexed in Index Medicusl National journal and 
one in International Journal. 

2. 	Associate Professor 	of post-i) Pay Scala Rs.14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification, expenence & research works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
D M (Clinical Pharmacology) or M D (Pharmacology) with two years special Training in Clinical 
Pharmacology recognised by Medial Council of India. 
At least 2 years experience as Assistant Professor ILecturer in the concerned speciality in 
recognised Medical college! Teaching institution. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal 

3. 	Assistant Professor (No of post-2)(Scale of pay: Rs.11, 625-15,200 other allowances as 
admissible under Govt of India Rules). 
Educational qualification, experience & research works 

I) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included, in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section' (3) of the section 13 of 
the Act 

ii) 	D M (Clinical Pharmacology) or M D (Pharmacology) with two years special Training in Clinical 
Pharmacology recognised by Medial Council of India. 
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iii) 	At least 3 years teaching experience as Senior Residen 	utor/Denionstrator/Regisa( in 
Concerned speciality in recognised medical college after first postgraduate. 

ilicrobiofoqy 
1. 	Professor (No of post 1) Pay Scale 18400-22400 PIus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification & Research Works 

I) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M D (Microbkilogy/ Bacteriology) or MBBS with M Sc. (Medical Bacteriology) recognised by 
Medical Council of India. 
At least 4 years experience as Associate Professor! Reader in the concerned Speciality in a 
recognised Medical College. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National Journal and 
one in International Journal 

2. 	Associate Professor (No of post-I) Pay Scale Rs.14, 300-1 8,300 pIus other allowances as 
admissible under GOvt. of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M 0 (Microbiology! Bacteriology) or MBBS with M Sc. (Medical Bacteriology) with Ph.D. M.Sc 
D.Sc. recognised by Medical Council of India. 
As Assistant Professor! Lecturer in Microbiology for 5 years in a recognised Medical College. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal 

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs. II, 625-15,200) pIus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 

i) 	A medical qualification included in the first or second schedule or part-il of the third 
schedule to the hidian Medical council Act of 1956 (person possessing qualifications 
included in the part-il of the third schedule should also fulfil the conditions specified in 
the sub section (3) of the section 13 of the Act. 
M D (Microbioicgy/ Bacteriology) or MBBS with M Sc. (Medical Bacteriology) with 
Ph.D. and M.Sc. with DSc. recognised by Medical Council of India. 

iii) 	3 years teaching experience in the subject in a recognised Medical college as Resident! Registrar! 
tutor! Demonstrator 
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Patholoqy 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or partll of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M 0 !Ph 0113 Sc (pathology) recognised by the Medical Council of India. 
At least 4 years teaching experience as Associate Professor! Reader in the concerned Speciality in 
a recognised Medical College. 
Desirable: Minimum of four Research publications indexed in Index Medicus! National journal and 
one in International Journal 

I 
'4.  

I 
2. 	Assistant Professor, (No. of Post-I) (Scale of pay: Rs.11, 625-15,200) plus other allowances as 

admissible under Govt of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule shoUld also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M D /Ph D ID Sc (pathology) recognised by the Medical Council of India. 
3 years teaching experience in the subject in a recognised Medical college as Resident! Registrar! 
tutor! Demonstrator 

Anaesthesioloqv 
Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 
Govt. of India Rules. 
Educational qualification & Research Works 

(i) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 

(ü) 	M D / M S (Anaesthesiology) recognised by the Medical Council of India. 
(iii) 	At least 4 years teaching experience as Associate Professor! Reader in the concerned Speciality in 

a recognised Medical College 
Desirable: Pnimum of four Research publications indexed in Index Medicus! National journal and 
one in International Journal 

Associate Professor (14o. of Posts-2), Scale of pay: Rs.14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules 
Educational qualification & Research Works 

I) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
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third schedule should also fulfil the coriditions specified in the sub section (3) of the section 13 of 
the Act 
MD I M S (Anaesthesiology) recognised by the Medical Council of India. 
As Assistant Professor I Lecturer in Anaesthesiology for 5 years in a recognised Medical college. 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal 

Assistant Professor, (No. of Posts-3) (Scale of pay: Rs.1 1, 625-15,200) plus other allowances as 
admissible under Govt. of India Rules. 
Educationalqualiflcátion & Research Works 
A medical qualificatibn included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the N 

third scheduie should also fulfil the conditions specified in the sub section (3)  of the section 13 of 

theAct 
MD / MS (Anaesthesiology) recognised by the Medical Council of India. 
3 years teaching experience in the subject in a recognised Medical college as Resident( Registrar! 
tutor/ Demonstrator 

Red odiaqnosis. 
1. 	Professor (No of post I) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rulesi 
Educational quallcation & Research Works 
A medical qualification included in the first or second schedule or part-il of thethird schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
MD(Radiology/ Radio diagnosis)/MS (Radiology) recognised by the Medical Council of India. 

i) 	At least 4 years experience as Associate PRlfessor/ Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicusl National journal and 
one in international Journal. 

Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.1 1, 625-15,200) plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
MD (Radiology! Radio diagnosis)/MS (Radiology) recognised by the Medical Council of India. 

i) 	At least 3 years teaching experience in the subject in a recognised Medical College as Resident 
IRegistrar I Demonstrator! Tutor 
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RadioTherapy 
Professor (No of post I) Pay Scale 18400-22400 Plus other allowances as admissible under 
Govt of India RuIes 
Educational qualiflction & Research Works 

i) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical -  couhcil Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act. 
MD(Radrapy)IRaOO9y/(IlS (Radiology) recognised by the Medical Council of India. 

iii) 	At least 4 years expedence as Associate Professor! Reader in the concerned Speciality in a 
recognised MedicaI College 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal. 

Assistart Professor, (No. of Posts-2) (Scale of pay: Rs. 11, 625-15,200) plus other allowances as 

admissible under Gvt of India Rules. 
Educational qualification & Research Wor(s 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act. 
MD(Radiotherapy)IRadiology/MS(RadiOlOgY) recognised by the Medical Council of India. 
At least 3 years teaching experience in the subject in a recognised Medical College as Resident 
/Registrar! Demonstrator! Tutor 

'4 

jqpaedics & Trauma 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M S (Orthopaed)ics) recognised by the Medical Council of India.. 
At least 4 years éxpenence as Associate Professor! Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal. 

2. 	Associate Professor (No. of Post-I), Scale of pay: Rs.14, 300-1 8,300 plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 

I) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M S (Orthopaedics) recognised by the Medical Council of India. 
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iii) 	As Assistant Professor I Lecturer in Orthopaedics for 5 years in a recognised Medical collegeT 
Desirable: Minimum of four Research publications indexed in Index Medicus/ national journal and 
one in IntemationallJournal 

	

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.1 1, 625-1 5,200) plus other allowances as 

admissible under Govt of India Rules. 
Educational quali1lcafion & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the / 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule sloüld also fulfil the conditions specified in the sub section (3) of the section 13 of 
theAct 
M S (Orthopaedics) recognised by the Medical Council of India. 
At least 3 years teaching expeñence in the subject in a recognised Medical College as Resident 
IRegistrar I Demonstrator! Tutor 

Obstetrics and Gynaecolow 

	

1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 
Govt. of India Rules. 
Educationa' qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fUllil the conditions specified in the sub section (3) of the section 13 of 
the Act. 
MD / M S (Obstetiics & Gynaecology) recognised by the Medical Council of India. 
At least 4 years experience as Associate Professor! Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicus! National journal and 
one in International Journal. 

	

2. 	Associate Professor (No. of Post-I), Scale of pay: Rs.14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
theAct 
M D I M S (Obstetilcs & Gynaecology) recognised by the Medical Councilof India. 
As Assistant Professor I Lecturer in Obstetrics & Gynaecology for 5 years in a recognised Medical 
college. 
Desirable: Minimum of four Research publications indexed in Index Medicusl National journal and 
one in International Journal 

	

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.1 1, 625-15,200) plus other allowances as 
admissible under qovt. of India Rules. 
Educational qualification & Research Works 

	

i) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
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third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
MD /M S (Obstetrics & Gynaecology) recoghised by the Medical Council of India. 
At least 3 years teaching experience in the subject in a recognised Medical College as Resident 
/Regisfrar I Dernonstrator/ Tutor 

General Snrq 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible under 

Govt. of India Rules. 
Educational qualification & Research Works 

i) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-I I of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M S (Surgery I General Surgery) recognised by the Medical Council of India. 

iii) 	At least 4 years experience as Associate Professor! Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicus! National journal and 
one in International Journal. 

2. 	Associate Professor (No of Post-i), Scale of pay: Rs. 14, 300-18,300 plus other allowances as 
admissible under Govt of India Rules. 
Educationalgualilication & Research Works 
A medical qua1Ication included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M S (Surgery I General Surgery) recognised by the Medical Council of India. 
As Assistant Professor I Lecturer in Surgery! General Surgery for 5 years in a recognised Medical 
college 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal 

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs. 11, 625-15,200) pIus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing quahficalions included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M S (Surgery! General Surgery) recognised by the Medical Council of India. 
At feast 3 years teaching experience in the subject in a recognised Medical College as Resident 
/Registrar I Demonstrator! Tutor 
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General Jledicine 
1. 	Professor (No of post 1) Pay Scale 18400-22400 Plus other allowances as admissible urder 

Govt of India Rules. 
Educational qualification & Research Works 

I) 	A medical qualification included in the first or second schedule or part-H of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M 0 (Medicine! General Medicine) recognised by the Medical Council of India. 
At least 4 years expedence as Associate Professor/ Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal. 

2. 	Associate Professor (No. of Post-I), Scale of pay: Rs.I4, 300-18,300 plus other allowances as 
admissible under Govt of India Rules 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
theAct 
M D (Medicine! General Medicine) recognised by the Medical Council of India. 
As Assistant Professor I Lecturer in Medicine! General Medicine for 5 years in a recognised 
Medical college 
Desirable: Minimum of four Research publications indexed in Index Medicus/ National journal and 
one in International Journal 

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs.1 1, 625-1 5,200) pIus other allowances as 
admissible under Govt of India Rules. 
Educational quai1ication & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-li of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M D (Medicine! General Medicine) recognised by the Medical Council of India. 

iü) 	At least 3 years teaching expeñence in the subject in a recognised Medical College as Resident 
IRegistrar! Demonstrator! Tutor 

t 

Forensic Science 
1. 	Associate Professor (No. of Post-i), Scale of pay: Rs.14, 300-18,300 plus other allowances as 

admissible under Govt of India Rules. 
Educational gua%fication & Research 'Nocks 
A medical qualification included in the first or second schedule or part-li of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub. section (3) of the section 13 of 
theAct 
M D (Forensic Medicine) recognised by the Medical Council of India. 
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iii) 	As Assistant Professor! Lecturer in Forensic Medicine for 5 yea s in a 
Desirable: Minimum of four Research pubficafions indexed in Index Medicus! National journal and 
one in. International Journal 

	

2. 	Assistant Professor, (No. of Post-I) (Scale of pay: Rs.I 1, 625-15,200) pIus other allowances as 
admissible under Govt of India Rules. 
Educational qualification & Research Works 
A medical qualilication included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
theAct 
MD (Forensic Medicine) recognised by the Medical Council of India. 
At least 3 years teaching experience in the subject in a recognised Medical College as Resident 
/Registrar! Demonstrator! Tutor 

Paediathcs 

	

1. 	Professor. (No of post I) Pay Scale 18400-22400 Plus other allowances as admissible under 
Govt. of India Rules. 
Educational qualification & Research Works 
A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing quafications included in the part-Il of the 
third schedule should also fulfil the conditions specified in the sub section (3) of the section 13 of 
the Act 
M D (Paediathcs) recognised by the Medical Council of India. 
At least 4 years experience as Associate Professor! Reader in the concerned Speciality in a 
recognised Medical College 
Desirable: Minimum of four Research publications indexed in Index Medicus/ national journal and 
one in International Journal. 

	

2. 	Associate Professor (No. of Post-i), Scale of pay: Rs. 14, 300-18,300 pIus other allpwances as 
admissible under Govt of India Rules. 
Educational qualilication & Research Works 
A medical qualification included in the first or second schedule or part-li of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
third schedule should also fufiI the conditions specified in the sub section (3) of the section 13 of 
the Act 
M 0 (Paediatrics) recognised by the Medical Council of India. 
As Assistant Professor I Lecturer in Paediatrics for 5 years in a recognised Medical college 
Desirable: Minimum of four Research pubflcations indexed in Index Medicus/ nationaljoumal and 
one in International Journal 

	

3. 	Assistant Professor, (No. of Posts-2) (Scale of pay: Rs. 11, 625-15,200) plus other allowances as 
admissible under Govt of India Rules. 
Educationa' quafication & Research Works 

	

i) 	A medical qualification included in the first or second schedule or part-Il of the third schedule to the 
Indian Medical council Act of 1956 (person possessing qualifications included in the part-Il of the 
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third schedule should also fulfil the conditions specified in the sub section (3) of the sec1io13 of 
the Act. 
M 0 (paediatrics), recognised-by the Medical Council of India. 
At least 3 years teaching expeence in the subject in a recognised Medical College as Resident 
/Registrar / Demonstrator! Tutor 

C. 	General Information 
Age: (as on 3112201 For Direct Recruitment not exceeding 50 years for the post of Professor, 45 years 
for the post of Associate Professor and Assistant Professor (relaxable by 5 years for govt servants in 
accordance with the instruction of Govt of India) 

A C second-class train fare to and fro to the place of interview Will be paid to the candidates who are called 

for interview on production of tickets. Reservation for SCI STIOBC will be as per Govt. of India norms. 

Institute reserves the right to reject or accept any candidature without assigning any reason 
thereof. 

Interested eligible candidates are requested to submit their resume along with attested copies of certificates 
and testimonials and contact numbers, e-mail address. Complete applications may be send to the 
Director, North Eastern Indira Gandhi Regional Institute of Health and Aedica% Sciences, Kharmalki 
Road, Dhankheti, Shillong193001 SUPERSCRIBING Application for the post of .................. ...... . Last 
date of receipt of application is 30th JANUARY 2004. 

Please visit the Institute's Website hptt//neigrihms.nicin 

Director. 
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• 	ANNEXURE 2 

•NorthEastorn I,idlra Gandhi Roionai Iiistituto of Hoiilth & Modical Scioneo., •ihUH 
(As i Aiaf (HUH Id )IiPi Ii ,nlIli II(', MIS ihil,y ( )f I h'i.IIIi (Ii 1(1 I iii iII? Wt'IJ(Il(?  (h ,imrp pp so's if J Ippi lh t) 

:  
Admhd.trntiv. Office Einnii 	ncItJtI.vnni4i)t(P.oiJI 
Khormoiki flood, Dhonkhoti 	 Phone (0304) : (0) 2222421, 2222Uo ,  

: Shiiiong 793 001, Meghaioya 	 Fax 	(0304) 2227132  

No. NEIGR-29/2004-9 	 l3ated the JO (tile 20001 J From 

.................... 

The Director, 
North Easter Indira Gandhi Regional 	 ratf 	1 

Institute of Health & Medical Sci1nces, 	 Central AdmimU*tiVe TrmbunI. 
Shillong. 

To l.K 	
Panda, 	 - 

 VWTEI Qtrs. No 155, Type4I1, 	 . 

AyurVigyanNagar, KheI Gaon.Marg, 	 •' 	r .:. b ch 
New Delhi 110049. 

Sub: 	Appointment of Dr Dilip Kumar Panda to the post of Assistant Professor of Radiotherapy 
Eastern Indirn Gandhi Regional institute of Health & Medical Sciences (NFIURll IMS), Sliilkng. 

Sir, 

North lutei'it Indlin • thtndhi ReJ4ionul InstItute of I Iotillh. & Medical SeIencs, Slil Utmg ofIi you no 
t)loIntment 10 (ho pt)St of Asslstnn ProIssor oI Radiotherapy In (he pty scnio of Rs 11, 0251 5200/- p1(01 other 
allowances as are ndnilsslble to the Centiul (Jovenunoiit servants ol' Ii Is/he,' si at us slut lotied ni Sim It long on 11)0 folh)wllm. (anus IiIitI conditions; • • • 

I. 	You will be Ow pi'obiilboui fiH 0 pøi Intl of IWO yCiI!'M I'uoni lIsa (IntO of LtJil ) obI 1 ( , noffl ,  the (Mbol Stay l)e 
extended at the' discretion of (ho Conml)elonI Authority. 

J During the period of probation, you. will be temporpry employee and will be governed by the ( 'C 
(Temporary Scrvico) Rules, 1.965. Your nppoinmcnt will be terminable In case of ,  miscoudiRt or I your 
antecedents are reported to be unsutist'nctory at a later singe. 

II (luring your probation, you resign ftom the service. for any reason, you shall be liuble to iehntd to the 
Institute all the moneys paid to you  on account of PLiY and allowances etc doting (lie pci'iotb of piobtil on. 
I towever, (1r submitting resignation at any time, i.e. during I)robn( ton or nfl en time I  uo1st 	ton el 	vi', 
yousImfl be required to give onomonth notice, 

Private iwactiec of every kind, including laboratory and consultant practice is pilmIhitetl,  

The nppoininmcn( will be further subject to (lie compliance of' (lie IlllowIumg t'Cqnii'eulleuils on the pus) o( (lie 
appointee. 

i) 	Production of a Certificate of fitness (in original) from the Medical Board of the Institute 

Production of the following certificate, in original in proof of your academic quaiillcati(,ui and 
etc. 

Certified to be 	a) .. JDegrees/Diploinas Certificates, Educational and Technical qualifications. 
b) 	Certificate of age. 

*TrU

c): Good character certificate from two gazetted officers of the Central/State Govt. 
d) 	Discharge certificate from your previous employer, if any. 

g4Li 	AN 	e) 	4 statmnentofmarital declaration in the form enclosed (Aimexure I). 

	

4dyecale 	1) 	Attestation form in duplicate in time form enclosed (Annexurë II). 
g) 	Declaration of dependency of parents and other family mimembers (Annexuic Ill). 

• 	 • 	 .. 	 A 
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You will be governed by Central Civil Services (Conduct) Rules, 1964 
• 	Classification Control and Appeal Rules, 1965, as amended From time to time. 

Other conditions of service will be as are provided under the Rules, IJycluws etc of the Institute, 

8, 	You may picuse note that you will be required to conform to the rules, bye lnws.dlseIpliue nod co(le 61 
conduct prevailing In this iisiituto and those imposed by the. Institute on their cml)iqyees flow time to I 

Your application for the posts outside the Institute will not be forwarded during the period of two veat from the date of your joilling the post. 

You are .advised to apply for the allotment of Institute's acconmmodatio,t within a fottiiiglmt ol ''cn,' the Institute. 

You shall be liable to serve, as and when needed, for.a minimum period of four years (including the PCr 1 ((1 spent on training) in the defence Services, or on work. relating to defence efforts, anywhere hi India or 
abroad, if so required and that the liability to serve in the Defence Services will be limited to 10 years 
(Applicable only to medical and engineering graduate). 

You are liable to serve in any of the Rural Health Centres of the Institute, if so required. 

You will be at the disposal of the Institute on whole time basis and your services may be mitiliid in 
mamer required by the Competent Authority of the Institute without claiming any additional leitlulicrat in,, 

If any of the declarations made oj information furnished by you Proved to be false or if you arc kmnd t 
have willfully suppressed any material information, you will be liable for removal from tIme Iiirimiitr's 
service besides any other action that the Institute may deem necessamy. 

No traveling 6r other allowances will be payable to you for obtaining the medical or other cerlilic;ue 
or I joining the post at the Institute. 	 I  

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your acccpnmnc ( ' to the undersigned immediately and also to report yourself for duty as early within 30 days from the date 
01 i,Ic (i this letter. If you do not send your àdceptance immediately and do not join thc post by tIme stipulated p r1 i f ,f] shoujd consider this offer of appointment as cancelled/withdrawii 

S.. 	 The receipt of this letter may please be acknowledged. 

Yours Pithrully 

'l 
lior I)irec'1 

Memo No. 1IEIGR-29/20049 

Copy forwarded to: 

I. Accounts officer, NEIGRIHMS, Shillong for information and necessary action 
2. Relevant file. 

tt)/Dircctor (Ad;ui, 
NEIGRIVINIS ., Shillong,  

/ Dated the 30"'July 2004 

J 

Deputy Director (Admu) 
for Director, NEIGR1I-1M SIiII;, 

( 
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NEIGRIRMS 
ko4la—stOh Indira Gandhi Regional Institute of Health &Medical Sciences, Shilong 

(An Autcrnomout Insiflute, Ministn) of J-ie&th and Family Welfare. Couernment of India) 

Admlelatrattea Offlcs 	 Emell 	 • 
Khs,nwlki float, Dtankhet 	 Fhano: (03641 10)2222427, 2222809. 2226399 
ShilIon - 793 001, MOgtel.ya 	 Fax I 400843 2227102 

No. NEIGR-5412004-E 	 Dated the 9°  November 2004 

f'rom: 
The Director, 
North Itusirm lndir* Gandhi Regional 
lmititiita of Health & Medical Sciences, 
Shillong. 

To, 
vinosh Kamar Dhiadani, 

Menciatn Protector, 
Department of Anacsthesiology& Oiticl Care, 
BR KoirOla Institute of Health Science, 
Ghupa Camp, Dharan, 
Nepal. 

Sub: 	Appointment of Dr timech Kuniar Biladani to the post of Associak, Prnfts'toT of Anacalhesiolagy 
at the North Bastuan Indira Gandhi Regional Institute of Health & Medical Sciences 
(NEIGRIHMSN Shittong 

Sic 
North Eantvm Indira Gandhi Regional Institute of Health & MacSeal Scimtcon, SbIlIong offer you 

an appointment to the post of Associate l'rofcatur of Anaesshcsiology in the pay Scale of II, 14. 318,30-
plus othst allowuouca to era admissible to (be Central Government servants of blather crams stationed at 
Shillnng on the fbllowing t.enns and conditions: 

I. 	You will he on probation for a period of two yenta from the date of appoIntment. The period may 
be e,dcnded at the discittion of the Competent Authority. 

2. 	During the period of prubstice, you will be temporary employee and will be governed by the CCS 
(reinporary Service) Rnlen 1965. Your appointment will be terminable in cans of misconduct or 
if your antecedents are reported to be rmaaiisthetory at a later stagc 

3. 	If daring your probation, you resign from the service for any reason, you tictil he liable to refund 
lathe Jstitutc all the nianeyrt peid to you on account of pay and allowances etc. during the period 
of probation. Itowevec, for submimng rcatgoatlon at any time, s.e. dicing probation or aftcr the 
probation pcnod is over, yon altall be?Oqlliredth gino OnC'-tTiOflth notice. 

4. 	?rivstn practice of every kind, inelsaling laboratory and cansidtim. pructiec in prcIilbIted 

5. 	The appointment will be further subject to the compliance of the following rvquirssncmla an the 
pert of the appointee. 

Piusluctiut of a Certificate of lucas (In celg,lnat) fmm the Medical Board of Our lmrtituie, 

Produetices of the tbllcwlng certificate, in original in proof of your acirdernic quelifisuliort 
and aw etc. 
a) 	Dsrgrces/Dlplcrnias Certificates, Educational and lbchnleal qualilleatiotra. 
h) 	Certificate ol'age. 

Good tharactercertiulcate Over two gasatzedofficnjn oftire Ceinxai/ale GauL 
Diaethargc certifiàstefrrrin ycorpronfous curployar, Ifeny. 

c) Ast5tunntrtl OfMMW &damtku in tire farm enctonsci (Annuaure I). 
t) 	/ltodnllon them laduplientu ii toc loran cintbecd(Antstxurc fl) 
g) Ikthratln ofdepentinlcy olpareme and eilanibmilymmnbars (Aenercure 110. 

6. 

 

V. will be governed by Canind Civil Siers (Cdaduct) itulan, [964 end Central Civil SCTVLCfS 
Cimetitealion Casdict rrndAfpeld Roles, 1965, as erirstid 	urn (bite to thee. 

7. 	Otiaxrcrasditiott' of aesucee will tin as stepuvhled iarder,flre Rules. Bye laws etc eltlte Institute. 

& 	You may please ante dint you will be ceqtsired to asdbun to the  atm. bye laws, discipline and 
aude ol'cuaxhim pruenlihigin thfuluatitutc ariD thom Imposed hytire ltintttutc on their employees 

harm rintetotirsat. 

Your appTicitio die the potm outside the tntlltutewtll not be f[wararded dating (he pcicrd of two 
yaws fruesihe dsteofyouriulctnil 	. 

You  cue edvined to apply thrOat attn manna te'aiccoiintntdhil1cst within a tnriniplit of your 

joinmgstie ttmitnte. 

II. 	you shall be linbie no aerse, ansotdwhemited. thin mirtirrerm period of feriryrmus (lrrelcaling 
she pceiod spout ass tcainirtg its the &em Serv 	or are weob colating to dofeene dToras, 
anywhere to flhlintw idenad. ifsui 	dwud t1d ft rfitlft-aaeetwin the 	rreSoevlom 

will be limiled to W  yoam (Appl5ardln 	 unhtgwitJate). 

Von  erellable tosrinein asay OfiftRXlraI1fce1ThOc5tTTotedtT5ehintl, lYnsreqtheud 

You will be Ov*tr'8al oftite InstecoSddib sties bastesutit your servicer may he ulIfl2Zcl 
in any ntsmser mrntiml by dee Ccnnpctelt Atcdscatfy of the bistltuto vVBootc claiming any 

edditi 

if any of the dealarnthate nsscde titfotflt2tkni 1unttthdby yea PM9211 103 he tube or ft you are 
Ihiuisil to bate willfully anprisutcati airy material bifcnuwtion yas icifihe liable (hr removal (mm 
tbetersti02le'ase0VitoleWY o ther atficamenctttre teBitUtendnimiy. 

No  tmvelhi OT cOrer allowances will be payable so you liar otwdustng the macliedd or other 
ccrtifrdntc or far.jOini1lgthcpDttat th0tnst1n1t 

If dir otTer he acceptable to you cm the afutttald amnditirits, you may pldeuc czemrnnnfmtc your 
acceptance to the std!inalpted jinteediatrily end also to reputt yontecif liar duty an early wIthin 3 (three) 
matma front the date of imue of thin UW. if ycedo nor aeteLynnr acceptance imrxrcdietc)y mal do rtntjthfl 
the post by the ctlprslaicd peviud you alroadd eoualthiethis afihe Of eppciirttmetit escunct11ed'Wtl2RltirWn 1,  

'The receipt of (hIt Inter may pirmiebe edwledwl 
Y9*s failbi'ufly 
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KH4LID KNA r.I 
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V. 

NEIGRIHMS 
North Eastern Indira Gandhi Regional Institute of Health ft Medical Sciences, Shillong 

(An Autonomous Institute, Mini str,' of Health and Family Welfare, Government of India) 

Administrative Office: 
	 E-mail neigri@sancharnet.in  

Kharmalki Road, Dhankheti 
	

Phone (0364): (0)2222427, 222296.4, 2226385 
Shillong - 793 001, Meghalaya 	 Fax 	(0364)2227132 	 '1 

No. NEIGR-57/2004-23 	 Dated the 19th April 2005 
From: 

The Director, 
North Eastern Indira Gandhi Regional 
Institute of Health & Medical Sciences, 

RMMCH, 
Annamalainagar, Chidabaram, 
Tamilnadu. 

TT fi-k. fq rj1  
Central 	

Ti•1b441ll 

- 9 JA'?' 
TT ;Tt1 

h:i S flc eh 

Sub: 	Appointment of Dr Subrat Panda to the post of Assistant Professor of Obstretrics & Gynaecology 
at the North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences 
(NEIGRIHMS), Shillong. 

Sir, 

North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you 
an appointment to the post of Assistant Professor of Obstretrics & Gynaecology in the pay Scale of Rs 11, 625-15,200/- plus other allowances as are admissible to the Central Government servants of his/her statu 
stationed at Shillong on the following terms and conditions: 

	

I. 	You will be on probation for a period of two years from the date of appointment. The period may 
be extended at the discretion of the Competent Authority. 

During the period of probation, you will be temporary employee and will be governed by the CCS 
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or 
if your antecedenta are reported to be unsatisfactory at a later stage. 

If during your probation, you resign from the service for any reason, you shall be liable to refund 
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period 
of probation. However, for submitting resignation at any time, i.e. (luring probation or after the 
probation period is over, you shall be required to give one-month notice. 

Private practice of every kind, including laboratory and consultant practice is prohibited. 

The appointment will be further subject to the compliance of the following requirements on the part of the appointee. 

1) 	Production of a Certificate of fitness (in original) from the Medical Board of the Institute. 
ii) 	

Production of the following certificate, in original in proof of your academic qualification and age etc. 
a) 	Degrees/Diplomas Certificates, Educational and Technical qualifications. 

Ce ruf),)e 	b) Certificate of age. 
o  

iTrue
c) 	Good character certificate from two gazetted officers of the Central/State Govt. d) 	Discharge certificate from your previous employer, if any F e) 	A statement of marital declaration in the form enclosed (Annexure I). g.H iLID KHAN 	f) 	Attestation form in duplicate in the form enclosed (Annexure TI). g) 	Declaration of dependency of parents and other family members (Annexure III). 



cc) 
uc You will be governed by Central Civil Services (Condflies, 1964 and Central Civil Services 	 '4 

Classification Control and Appeal Rules, 1965, as amended from time to time. 

Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute. 

You may please note that you will be required to conform to the rules, bye laws, discipline and 
code of conduct prevailing in this Institute and those imposed by the Institute on their employees 
from time to time. 

Your application for the posts outside the Institute will not be forwarded during the period of two 
years from the date of your joining the post. 

10. 	You are advised to apply for the allotment of Institute's accommodation within a fortnight of your 
joining the Institute. 

41. 	You shall be liable to serve, as and when needed, for a minimum period of four years (including 
the period spent on training) in the defence Services, or on work relating to défe?f'ce efforts, 
anywhere in India .or abroad, if so required and that the liability to serve in the Defence Services 
will be limited to 10 years (Applicable only to medical and engineering graduate). 

You are liable to serve in any of the Rural Health Centres of the Institute, if so required. 

You will be at the disposal of the Institute on whole time basis and your services may be utilized 
in any manner required by the Competent Authority of the Institute without claiming any 
additional remuneration. 

If any of the declarations made or information furnished by you proved to be false or if you are 
found to have willfully suppressed any material information, you will be liable for removal from 
the Institute's service besides any other action that the Institute may deem necessary. 

No traveling or other allowances will be payable to you for obtaining the medical or other 
certificate or for joining the post at the Institute. 

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your 
acceptance to the undersigned immediately and also to report yourself for duty as early within 3 (three) 
months from the date of issue of this letter. If you do not send your acceptance immediately and do not join 
the post by the stipulated period you should consider this offer of appointment as cancelled/withdrawn. 

The receipt of this letter may please be acknowledged. 

Memo No. NEIGR-57/2004-23 
\~or Director, 

Dated t 

Director (Admn) 
IGRIHMS, Shillong. 

1 9th  April 2005 

Copy forwarded to: 

Accounts officer, NEIGRJHMS, Shillong for information and necessary 
Superintendent (Estt-I), NEIGRIHMS, Shillong for information and nec 	action. 

Cert1 	be 

iH4LID KIJAN 
4jocae 

Central Aomiuitiative Tiiet or 

-9 JAN" 

TTTit ;T'; 
Guwaht' E :.ch 

Deputy Director (Admn) 
Director, NEIGRIHMS, Shillong. 



a a a aa a a D 
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong 

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India) 

Administrative Office : 	 Email : neigri.vsnl@dte.net.in  
Kharmalkj Road, Dhankheti 	 Phone : (0364) : (0) 2222427, 2222809, 222635r 
Shillong - 793 001, Meghalaya 	 Fax 	: (0364) 2227132 

No. NEIGR-54/2004-10 

From: 
The Director, 
North Eastern Indira Gandhi Regional 
Institute of Health & Medical Sciences, 
Shillong. 

To, 
fMohd. Yunus, 

u—" House No. 13, Rehana Colony, 
C/o Mr. Asalam Siddiqui, 
Amir Ganj, Idgah Hills, 
Bhopal —462001. 

Dated the 9th  November 2004 

Ceatral Aclmtwstrativc Tri 

—9 JA' 
TTt ,T!!'t 

Bench 

Sub: 	Appointment of Dr Mohd. Yunus to the post of Assistant Professor of Anaesthesiology at the 
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences (NIGRIHMS), 
Shillong. 

Sir, 
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you 

an appointment to the post of Assistant Professor of Anaesthesiology in the pay Scale of Rs 11, 625-15,200/-
plus other allowances as are admissible to the Central Government servants of his/her status stationed at 
Shillong on the following terms and conditions: 

You will be on probation for a period of two years from the date of appointment. The period may 
be extended at the discretion of the Competent Authority. 

During the period of probation, you will be temporary employee and will be governed by the CCS 
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or 
if your antecedents are reported to be unsatisfactory at a later stage. 

If during your probation, you resign from the service for any reason, you shall be liable to refund 
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period 
of probation. However, for submitting resignation at any time, i.e. during probation or after the 
probation period is over, you shall be required to give one-month notice. 

Private practice of every kind, including laboratory and consultant practice is prohibited. 

The appointment will be further subject to the compliance of the following requirements on the 
part of the appointee. 

I) 	Production of a Certificate of fitness (in original) from the Medical Board of the Institute. 

ii) 	Production of the following certificate, in original in proof of your academic qualification 
and age etc. 

Degrees/Diplomas Certificates, Educational and Technical qualifications. 
Certificate of age. 
Good character certificate from two gazetted officers of the Central/State Govt. 
Discharge certificate from your previous employer, if any. 

'rr 	 e) 	A statement of marital declaration in the form enclosed (Annexure 1). e 	 Attestation form in duplicate in the form enclosed (Annexure II). 
iE4LID KHA N 	g) 	Declaration of dependency of parents and other family members (Annexure III). 

4r.cate 



-41 
6. 	You will be governed by Central Civil Services (Conduct) Rules, 1964 and Central Civil Services 

Classification Control and Appeal Rules, 1965, as amended from time to time. 

 Other conditions of service will he as are provided under the Rules, Bye laws etc of the Institute. 

 You may please note that you will be required to conform to the rules, bye laws, discipline and 
code of conduct prevailing in this Institute and those imposed by the Institute on their employees 
from time to time. 

( 

 Your application for the posts outside the Institute will not be forwarded during the period of two 
years from the date of your joining the post. 

 You are advised to apply for the allotment of Institute's accommodation within a fortnight of your 
joining the Institute. 

 You shall be liable to serve, as and when needed, for a minimum period of four years (including 
the period spent on training) in the defence Services, or on work relating to defence efforts, 
anywhere in India or abroad, if so required and that the liability to serve in the Defence Services 
will be limited to 10 years (Applicable only to medical and engineering graduate). 

 You are liable to serve in any of the Rural Health Centres of the Institute, if so required. 

 You will be at the disposal of the Institute on whole time basis and your services may be utilized 
in any manner required by the Competent Authority of the Institute without claiming any 
additional remuneration. 

If any of the declarations made or information furnished by you proved to be false or if you are 
found to have willfully suppressed any material information, you will be liable for removal from 
the Institute's service besides any other action that the Institute may deem necessary. 

No traveling or other allowances will be payable to you for obtaining the medical or other 
certificate or for joining the post at the Institute. 

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your 
acceptance to the undersigned immediately and also to report yourself for duty as early within 3 (three) 
months from the date of issue of this letter. If you do not send your acceptance immediately and do not join 
the post by the stipulated period you should consider this offer of appointment as cancelled/withdrawn. 

The receipt of this letter may please be acknowledged. 

't 
Central AtJmibjJ,uVC Tb1 

—9 	 ?P1 111  

Yos faithfully 

Director (Adnm) 
1GR1HMS, ShjJJ 

Memo No. NEIGR-54/2004-10 
	

J;TTV2-1 	 10th November 2004 

Copy forwarded to: 
	 ("htj Bench 

I. Accounts officer, NEIGRII-IMS, Shillong for information and necessary 
2. Superintendent (Estt-I), NEIGRJHMS, Shillong for information and nec 	action. 

Cen1(1,to be 
TrJ4PEôpy' 

KHALID KHAN 
AdvOcate 

Deputy 
for Director, Is 

(Admn) 
MS, Shillong. 



Email : nelgrivsnl@dte.net.in  
Phone: (0364) : (0) 2222427, 2222809. 2226385 
Fax : (0364) 2227132 

Dated the 11th  November 2004 

it1- 	rTfr, ifqu1 
Central Au 	ti1)V 

- 9 
'T•T 

1' 
orth 

NEIGRIHMS 
Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong 

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India) 

Iministrailve Office 
-iarmalki Road, Dhankheti 
iIlong - 793 001, Meghalaya 

No. NEIGR-5912004-8 

From: 
The Director, 
North Eastern Indira Gandhi Regional 
Institute of Health & Medical Sciences, 

To, 	

ShiHo_- 

Dr Rashna Dass, 
C/o Dr. Sidhartha Hazarika 
405, Faculty Transit Accommodation, 
A.V. Nagar, Khel Gaon Marg, 
New Delhi - 110049. 

Sub: 	Appointment of Dr Rashna Dass to the post of Assistant Professor of Paediatrics at the North 
Eastern Indira Gandhi Regional Institute of Health & Medical Sciences (NEIGRIHMS), Shillong. 

Sir, 
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong oiler you 

an appointment to the post of Assistant Professor of Pacdiatrics in the pay Scale of Rs 11, 625-15,200/- plus 
other allowances as are admissible to the Central Government servants of his/her status stationed at 
Shillong on the following terms and conditions: 

You will be on probation for a period of two years from the date of appointmer.t. The period may,  
be extended at the discretion of the Competent Authority. 

During the period of probation, you will be temporary employee and will be governed by the CCS 
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or 
if your antecedents are reported to be unsatisfactory at a later stage. 

If during your probation, you resign from the service for any reason, you shall be liable to refl.ind 
to the Institute all the moneys paid to you on account of pay and allowances etc. during the period 
of probation. However, for submitting resignation at any time, i.e. during probation or after the 
probation period is over, you shall be required to give one-month notice. 

Private practice of every kind, including laboratory and consultant practice is prohibited. 

The appointment will be further subject to the compliance of the following requirements on the 
part of the appointee. 

Production of.a Certificate of fi,ess (in original) from the Medical Board of the institute. 

Production of the following certiFicate, in original in proof of your academic qualification 
and age etc. 

Degrees/Diplomas Certificates, Educational and Technical qualifications. 
Certificate of age. 
Good character certificate from two gazetted officers of the Central/State Govt. 

Certified o,be 	d) 	Discharge certificate from your previous employer, ii any. 
e) 	A statement of marital declaration in the form enclosed (Annexure I). 

'True 'py' 	1) 	Attestation form in duplicale-in-the-form -enclosed (i Ai .titl). 

SHALID iRAN g) 	Declaration of dependency of parents and other family members (Annexure Ill). 

4j,.cate 
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do 

You will be g
overned by Central Civil Services (Conduct) RuleS, 1964 and Central Civil Services 

ClaSSificat'° Control and ppeaI RuleS. 1965, as amended from time to time. 

Other conditi0nS o1sCrV will be as arc provided under the RuleS, Bye laws etc of the lnsttUtC. 

You may please note that you will be required to confO to the rules, bye lawS, discipline and 

code of conduct 
pre

vailing in this Institute and those imposed by the institute on their emploYees 

from time to time. 

Your app catiOfl 

frth posts outside the Institute wili not be foard during the period of o 

9. 	years from the date 
ofyoUr joiflifl the post 

10. 	
You are advised to applY for the 

a
llotment of Institute's accotnmod0fl within a ç

rtghI of your 

joining the lnstiWte. 
You shall be liable to serve, as and when needed, for a minimum period of 

four 
 years (including 

the period spent on t
r
aining) in the defence Services, or on work 

relating to defence effoS, 

anywhere in India or abroad, if so required and that the %i
ability to serve in the Defence Services 

II.
le only to medical and engifleermg graduate). 

will be limited to 10 years (Applicab  
You e liable to serve in any of the Rural Health CeneS of the Institute, if so required. 

You WIll be at the disposal of the institute on whole time basis and your services may be utilized c%airniflg any 

in any manner required by the Competent Authority of the institute without  

additional remuneration. 
if any of the declaratio made or infoflU8t0fl furnished by you proved to be false or if you are 
found to have willfullY suppressed any material informatbo you will be liable for removal from 

the 1StItUtC terIiC 

bide imy other action that the lnstktUte may deem necessary. 

u for 0btaifliflg the medical or other 

No 	
veling or other allowances will be payable to yo  

ceificate or for joining the post at the institute. 

If the offer is acceptable to you on the aforesaid conditiofl5, you may please commUjcatc your 

acceptance to the erS
tgned immediatelY and also to repo yourself for duty as early within 3 (three) 

months from the date of issue of this lefler. If you do not send your acceptance immediately and do not join 

the post by the stipulated period you should consider this offer of 
appointment as cancelled/withdrawn. 

The receipt of this teUer may please be 	
nowledged. 	

A) 
youfaith1Uh1Y 

1i00" , 3lf 	;.ui 
Central AGmIuIbIiIIve Tiib..tel 

-9JA" 

ty Director (Admn) 
Nl1GRll IMS, Shillong. 

Dated he I 
1th November 2004 

MemoN0. N 	 ,pnTtt ;ni; 

C'-,iw forwarded to: 
	 rti Leiich 

- 	 tion and necesSaly 
i. Accounts officer, NEIGR1HMS, Shillong for informa nec 
2. Superintendent (Estt-I), NEIGR1HMS, Shillong for information and 

action. 

CePtIMPOG  
'Tru'OPY' 

XHA&ID KHAN 
4dvocate 

Deputy Director (Adflifl) 
for Director, NE1GRIHMS, Shillong. 



VA 
Email 	neigri.vsnl@dte.net.in  
Phone : (0364) (0) 2222427, 2222809, 2226385 f 
Fax 	(0364) 2227132 

`~4 

ti 	 fc 
Central Aumuitjatjve Tt*btaL1ii 

Dated the 30th  July 2004 

J 
- 

L 	 Uirçh 

NEIGRIHMS EL 
iJorthEistern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong 

(An Autonomous Institute, Ministry of Health and Family Welfare. Government of India) 

Administrative Office 
Kharmalki Road, Dhankheti 
Shillong - 793 001, Meghalaya 

No. NEIGR-3 1/2004-7 

From 
The Director, 
North Eastern Indira Gandhi Regional 
Institute of Health & Medical Sciences, 
Shillong. 

To, 
Akash Handique, 

Senior Resident, Department of Radiodiagnosis & Imaging, 
Sanjay Gandhi Postgraduate Institute of Medical Sciences, 
Raebareli Road, Lucknow — 2260 14. 

Sub: 	Appointment of Dr Akash Handique to the post of Assistant Professor of Radiodiagnosis at the North 
Eastern Indira Gandhi Regional Institute of Health & Medal Sciences (NEIGRIHMS), Shillong. 

Sir, 
North Eastern Indira Gandhi Regional Institute of Health & Medical Sciences, Shillong offer you an 

appointment to the post of Assistant Professor of Radiodiagnosis in the pay Scale of Rs 11, 625-1 5200/- plus other 
allowances as are admissible to the Central Government servants of his/her status stationed at Shillong on the 
following terms and conditions: 

I. 	You will be on probation for a period of two years from the date of appointment. The period may be 
extended at the discretion of the Competent Authority. 

During the period of probation, you will be temporary employee and will be governed by the CCS 
(Temporary Service) Rules, 1965. Your appointment will be terminable in case of misconduct or if your 
antecedents are reported to be unsatisfactory at a later stage. 

If during your probation, you resign from the service for any reason, you shall be liable to refund to the 
Institute all the moneys paid to you on account of pay and allowances etc. during the period of probation. 
However, for submitting resignation at any time, i.e. during probation or after the probation period is over, 
you shall be required to give one-month notice. 

Private practice of every kind, including laboratory and consultant practice is prohibited. 

S. 	The appointment will be further subject to the compliance of the following requirements on the part of the 
appointee. 

i) 	Production of a Certificate of fitness (in original) from the Medical Board of the Institute. 

Production of the following certificate, in original in proof of your academic qualification and age 
etc. 

Degrees/Diplomas Certificates, Educational and Technical qualifications. 
Certificate of age. 
Good character certificate from two gazetted officers of the Central/State Govt. 
Discharge certificate from your previous employer, if any. 
A statement of marital declaration in the form enclosed (Annexure I). 
Attestation form in duplicate in the form enclosed (Annexure II). 

g) 	Declaration of dependency of parents and other family members (Annexure III). 

Vy!e  

erru 

KHALID KRAN 
4dviacate 



.: 

You will be governed by Central Civil Services (Conduct) Rules, 1964 and Central Civil Services 
Classification Control and Appeal Rules, 1965, as amended from time to time. 

Other conditions of service will be as are provided under the Rules, Bye laws etc of the Institute. 

You may please note that you will be required to conform to the rules, bye laws, discipline and code of 
conduct prevailing in this Institute and those imposed by the Institute on their employees from time to time. 

Your application for the posts outside the Institute will not be forwarded during the period of two years 
from the date of your joining the post. 

You are advised to apply for the allotment of Institute's accommodation within a fortnight of your joining 
the Institute. 

You shall be liable to serve, as and when needed, for a minimum period of four years (including the period 
spent on training) in the defence Services, or on work relating to defence efforts, anywhere in India or 
abroad, if so required and that the liability to serve in the Defence Services will be limited to 10 years 
(Applicable only to medical and engineering graduate). 

You are liable to serve in any of the Rural Health Centres of the Institute, if so required. 

You will be at the disposal of the Institute on whole time basis and your services may be utilized in any 
manner required by the Competent Authority of the Institute without claiming any additional remuneration. 

If any of the declarations made or information furnished by you proved to be false or if you are found to 
have willfully suppressed any material information, you will be liable for removal from the Institute's 
service besides any other action that the Institute may deem necessary. 

No traveling or other allowances will be payable to you for obtaining the medical or other certificate or for 
joining the post at the Institute. 

If the offer is acceptable to you on the aforesaid conditions, you may please communicate your acceptance 
to the undersigned immediately and also to report yourself for duty as early within 30 days from the date of issue of 
this letter. If you do not send your acceptance immediately and do not join the post by the stipulated period you 
should consider this offer of appointment as cancelledlwithdrawn. 

The receipt of this letter may please be acknowledged. 
Y 
	

faithfully 

:tT 	R:sf. 
Central MlmLbtU TIIbGI 

- c JC 
y Director (Admn) 

NEIGRIHMS, Shillong. 

Memo No. NEIGR-3 1/2004-7 	TTE ;.rt3 
	

Dated the 30th  July 2004 
:- 	• 

Copy forwarded to: 

I. Accounts officer, NEIGRIHMS, Shillong for information and necessary 
2. Relevant file. 

CenViç4 o be 
rTrui0PY' 

KH4L1D KIIAN 
4dca1e 

Deputy 
for Director, I 

tor (Admn) 
RIHMS, Shillong. 



ANNEXRE 
NEIGRIHr 

ii Eastern Indira Gandhi Regional InstItute of Iiem 	, 
(An Autonoinousinstitute, Minist,y of Health and Family Welfare, 	 of 

To, 

Shri K. Rarnamurthy, lAS, 	 I 	r Joint Secretary, 	 / Central Auniujsi 

Ministry of Health & Family Welfare, 
Niman Bhavati,  
NewDellij-110 011 

Sub: Pending issues of the Institute - reg. 	 Beitch 

Sir, 

With reference to the subject above, I would like to draw your kind attcudoo 
following cases of the Institute pending with the Miiüstiy. 

1 creation of posts: 

On the recomnmencjatjon of the 16" SFC held on 7.4.2004, the institute i c 
r bw 11 a proposal for creation of 1086 various posts including the remaining posts o! 

the lcch ,  departments of the proposed Postgraduate Institute for Phase II vide Jnstitute' icttc I' NEIGR-71/2001 dated 29.11.2004, No. NEIGR-E.II/71/2001 dated 21.3.2005 
iciicr oF dated 26.4.2005 and letter of even No. dated 27.5.2005 . Creation of lhcc po: 

necessary to enable the Institute for setting up the 500 bedded hospital and 
tcaii departments. This has also a bearing on filling up the existing 

posts as man 	U i e ci applicants are couples seeking appointment in two different departments of which hi y o  
sanctioned and the oilier is not yet sanctione( 

2. Sanction of NPA: 

NPA admissible to the faculty member in respect of 68 faculty
posts created \i Ministiy's letter No. U.l 2Ol 2/27/2OO2..MIuG dated 12.5.2003 have not been sancdoiicI 

was done in earlier cases. The matter was taken up with the Minjstiy vide inslitute's ka 
NIGR11/2OOfted 27.10.2004 and No. NEIGR-31/97 dated 31.5.200. ibis h created anomaly in the salary of the earlier sanctioned posts and newly saliclioned ost 
respect ofthe faculty members. The faculty members are very upset about nomm-pa p ywc;, NPA. 

Cefl1(4tQ be 
'TrutJ'4y' 

II4UD KHAN 
4J,.cate 

;trative Office: 
riki Road, Dhankhetj 
-793 001, Meghalaya 

No. NEIGR-31/97 

E-niail : neigritfsaiv 'u 'et. 
Phone : (0364): (0) 2222i27, 	' 
Fax 	: (0364) 222113v 

Dated the 20 June 



;f.4 	
'T Central A(1fl1wjit1, Inj 

— Q.J L \? 

irt 

3. Incentives: 

The following incentives for the faculty members - Professor, Associate J'uoiessoi 
and Assistant Professor have been submitted to the Ministry vide Institute's lcucl , N. NEIGR-31197 dated 14.3.2005, 25.5.2005 and 31.5.2005. 

Special Allowance 
Free furnished accommodation. 
Grant of advance increment. 

 
It is requested that the approval of the Ministry may kindly be conveyed at tJ ic earliest. 

Yours faithfully 

4,17  - 
• 	 .I .  

(Prof F.U. Aimied) 
Director 

Cerflfld.'be 
'Tr u\py ' . 

• 	gEALIP gAlA N 
4jp.cate 



NNEXURE P 

.i To 
The Director 	 2 iii y 2(O Central Aum0 T:iij 
NEIGRJHMS, Shillong 	 - 

0  ) A  

TT 
Sub:AioPvingNpA & Academic Allaivi 11CJ2S 	 'ch 

Sir, 
I wish to bring the following iicts for your kind considerntion• 

1. 1 joined the Department of Rathatioii Oncology, NIEIO RI IlMS as a
IdCllh\ IzZ member on 13 August 2004. 

2 Since then I am looking after the administrative as well as acadciiik' 
responsibilities of the department and not indulging in private practice 

As per the Appointment Letter issued by your office, I am eligible 
ir 	\ pa 

scale of Rs. 11,625-15,200/ plus other allowances as are admisi)k 	(I 
central Government servants" (the appointment letter is enclosed lr 	trr en 
reference) 

Hetid I just fail to understand why the office is not allowing N PA.  
allowance. 

As we are following AIIMS pattern of pay structure, Please nih 
1 	 Academic Allowances (Rs. 25001- per 'iioiiih) as it is done in AllM  

slip of an Assistant Professor, AJIMS iseuclosed ('or your reftreIice). 

As I am facing a lot of financial hardship at present, it will he very kind on your 	I j k  

grant me the above two allowances with ininiediate effect with implementatiii date (ii 
my joining date. 

Thanking you 

Sincere 	 ours '(Th ,  

Dr. .IIja 
Assistant' )rofessjt. 
Department of Radiation Oñco logy 
NEIGRII-IMS 

C flIfjcI3to)e 
Trufy' 

£H4LI,D iHAN 
41 cats 

1. '1 



& 
ANNEXURE 

N1 Gil I If}i:.s 

11 ./l1!O Oi;(?fS il i0.(Te, 	ii!.f' Of 	ro Jilt :nd Fwti/.v YVcI/, (c .'cnm:n • ri ) ;?.; 

7i3 001 	 (036/i 222 I 

No NEIGR-31/97/ 	 Dated 12I11  January 2006 

OFFICE ORDER 

The Faculty members of Institute whose NPA is not yet granted are provisionally 
allowed to draw NPA from thecurrent month at the admissible rates. HOwever, the arrear 
amount of NPA from their respective date of joining will be released only alter the 
clearance from the Ministry is received. 

This issue is as per the approval of the Director. 

(Shri A N This, 1AS 
Officer on Special Duty 

No NEIGR-3 1/97/ 	 Dated 12th  January 2006 
Copyto: 	- 

All Faculty Members for information. They are requested to execute an 
undertaking in the prescribed form to reffind the whole amount so drawn as NPA 
in the event of non-sanction of the NPA by the Ministr. 
The Accounts Officer for information & necessary action. He is request ed to 
include the NPA. in the pay bills of the Medical Faculty only from January 2006. 
Superintendent E-II for information. He is requested to l-eep the Undertakings in 
the personal files of the concerned Faculty members. 
Office order Book /Relevant files. 

-- 

ri AN Das. lAS) 
01fl ei on Specwl Duty 

U 	. 	Cennal Aun 	title 

tobe 	
-9 JA'' 

CenlfJed  
'True jiopy 	G' - .- 

K&ILID HAN - 	.. .. 
.4djocate 



A 

rt4 	T4f. 
Centiat AulTh ulsi eauve T ibunI 

- JA 
!jT1 	;;1 irit 

UNDERTAQ 	
• '...; u ench 

KHI  j 
I 	Dr 	 .Desigaioi 	 . do 

hereby undertake that I understand that the NPA from the month of January 2006 

provisionally granted to me subject to the sanction received from the Ministry of .E-Iialth 

& Family Welfare. I fhrther undertake that if the Ministry turns down the grant ot NF 6 

the whole amount so drawn by me as NPA will be refunded. 

Place: 

Date: 

Certified to 

Tru\4oY' 
y 

4'dvocate 

 

Signature of the Faculty 

Name: 

Designation: 

Certified to be 

'True Copy' 0 
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,AN.NEXURE  A- 6 

CeitrI  

AO 

I TA 
Bench 

MIniSJyQf Finame 

	

DePal'Urlent 	
Pfldture l him'. 

Re(. Noles Of  

The Po 

Mjnj5 	
feal1 & FW Page (31/N 

Of Heaj & N 
feIa(j 

to Uie aftthme, of 
NPA The fac po 	

has been exa 	fl 

Dep 	Th Oepa 	ag 	
Uo ament of NPA wiUi cfrer 

ProspV date 
	facuty, po 	dica 	

The Mjj5 of  Heaftt 

& 	
at Fj kh are 	

car
the quali 	

of 	
end oqulvas 	degme,

and aIs0 iig b 
of Heai & 	

may fldly 	
Thf alt po be given NPA 

cany The.mjmm qui0 	
M8qujv, 	

vo djc 
of the 1gufarjoô pru'ij 

This j~r su  es with Iho appr01 o 
Fina,i 

Uflde 

~NOO~7(:7)/Lt:~IIIZ2003 

 

to  
dated 2.8.200 

s'-  

'T 06 

• 	

. 	 .CertIfI4to be 
Ccip 	t •  /#r) 	 'Truy' 

ZH4LID KH,1 V 
- 	 44joca:e 

Ii;; 5cg L, 

A 



ANNEXURE  il 

No.U. 12012/27 /02-ME1JJ/NE 
Government of India, 

Ministry of Health & Family Welfare 	 ( • 	 North East Division 	 - 

.. .. ....................... 

• 	 Nirman Bhaan, Ncw Dclhi 
• 	/ 	 Dated 5th Scttbcr 2006 0• - / 

;41L 
/ v 	

Tf f ajf The Director, 	 Centrai Aunijui straiiye Tr11 
North Eastern Indira Gandhi Regional InstItute f 

cl 
-9l 

ShulloIjur793

01

2

i.  -0---  

Subject:-. Attachl,ldllt of Non-Practising Allowance to faculty 
posts of NEIGRIHMS, Shillong 

i. 
•• 	J 

• I am directed to say that attachment of Non-Practjsjng Allowaiicc to 
Faculty posts of North Eastern Indira 

• Gandhi Regional Institute of FIeakh & 
Medical Sciences (NEJGRJJ-fifS) Shillong has been under consideration 	tue of 
Government. After careful consideration, the Competent Authority has decided 
to attach Non-Practising Allowance @ 25% of basic pay to faculty posts of yow 
Institute with etlèct from 2J 2Q06 subject to the folLowing conditions 

The aforesaid allowance is attachett to oiily those fáuclty posts .wlch 
carry the requisite rninhnutn qualilication of MBBS and equivakut 
degrees and have clinical duties 	--- 

The pay plus Non-Practjsjng Allowance of the faculty member shaft not exceed R.29,500I- . 
The payment to faculty members of the Institute in this regard will be 
subject to the modifications and adjustments as may be deuded by the 
Iflstittite/Govcnunent 

The Non-Practising Allowance 
• shall. Count as pay for all Sc[vice 

benefits tncludwg retirement benefits as hitherto 

This issues with the approval of Ministry of Finame Departnt of 
Expend iturii-•j-D No 7(33)IEII1(A)12001 datexi 2.3 2006 

Ve~ 
 

Conifi..... 

dLI :L;;I 
 

I 

,..l. 



I 

i 	 - -- 

I- 
	

rceqD; ~ 

a A:i,t1j Tnb.mI 

/ 

TNIft 

The matter may be placed before the next Governing Council Mcctng 
for ratification. 

yours 'taithfully 

\\\- 

Under Secretary to the Government of 
Telephone: 01 l2306-i2O '\ 

ernail:chavan@flbtc 

COUX  to 

Ministry of Finance, Department of Expenditurc( E 111(A) Branch) ) 
with reference to their ID No.7(33)/E ILI(A)12003 dated 28.2006 

PPS to Secretary(1{&FW)IPS to JS(KR) 
WDlfludget Section 

& l; C 
- 	

I' 	1LU- 

Mki J5 	wji - 	
1 (-i I 1-I LAS 

CertIfl4 toke 

tu4UD kill 1 
4gfr.cate 



4. NNEXURE - 
Central 	mi.istj1jve Tiib.i To 	

Ii Oct2006 The Director 	 - 	4 NEIGRIHMS, Shillon 
ITT't 
G'wahti Bench 	- 

Sub: Non-payment of NPA 

Sir, 
I wish to bring the following facts for your kind Consideration 

I joined this institution on 13 Aug 2004. 

As per the advertisement and appointment letter, this is 

an academic and non-practicing institution 

Hence NPA is my legitimate due. 

But. unfortunately NPA was granted only after your 

intervention from Jan 2006 

Hence I am loosinga lot of my salary amount betweei 

Aug 2004 - Jan 2006. 

ii 

Please consider my case and grant me NPA from the date 
of my joining 

Thanking you 

Sincerely yours 

Dr. D. 	rida- 
Assistant Professor 
Department of Radiation Oncology CertIff1Ato be 

'True' 
LH4LW Vid 

4dvocaie 



Ls_ 
ANNEXU:R 	J\ 

I T 	 fit:r 1 
Centisi AcMjjj6t yMt jVC TrJ  

To 
26 Mu-ch 2?O7 The Director 	 - 9 J A I  

NEIGRIHM, Shillong 

IL 

Sub: Non-paymejit of NPA 

Sir, 
Ijoined NEIGRIHIJVIS as Assistant Professor on August 2004. Till Feb 2006, 
I was not paid any NPA which is my legitimate due. As per my 

appoiI1tn1ii 

letter, I am not authorized to do any private practice and hence NPA slioijkl 
have been allowed to me. 

Hence, I shall remain grateful if, you please take iersonil intersl 
MI i 

matter, put up in forth coming SFC/GC and get it cleared. 

Thanking you 

Sincerely yours 

Dr. D 
Assistant Professor 
Department of Radiation Oncology 

(-,', 	

""I/ 

Cetlflffito be 

• KEALID KRAN 
4Jpocate 



To 
The Director 
NEIGRIFIMS, Shillong 

Sir, 
	J ., I wish to bring few long pending  

my career to your kind attention that; 

3 
' 

CooLj' ét.ifl' 	rve Tb.j 

_o 

ct ili1li1(l 	)I 

The o'ffie is silent over m' pending NPA (Aug 2004-1-`eb 20) 
spite of several reminders. I am requesting you to instruct the o1lc.c t 

pay me the same with interest at the earliest. 

The office is also silent regarding my completion cf Probation Pcriod 
long back (13 Aug 2006). Please instruct the office to issue one lct.tci 
in this regard at the earliest to enable me to have so niuiiy 	licr 
facilities to which a confirmed employee is entitled Ibr. 

I 
Of 'late office has stopped paying conveyance allowanccs l'lcw 
instruct the office to send one circular clearly mentioning that iii 
future if this benefit is going to be continued or slopped. II" si pcd, I 

may not attend my duties beyond duty hours. That also the uflicc lia 
to specify to me what is our duty hour. 

Sir, in spite of so many difficulties' and limitations, I am trying to dcli vci 
the best for the interest of the institute and. I expect the institutc. also lia 
got a role to support me getting my legitimate dues. 1. hope you hall 
resolve the above issues, which are very much under your control and 
inform me within three weeks. If! do not receive any reply From ynii 
good office within the 'stipulated time period, 1 may be forced to ccL 
legal remedy as these issues have been prolonged beyond oIhcial tinic 
limits. 

Thanking you 
cüu 

Sincerely yours 	
'• 	 .4 

ii .  

CenI710 be 
'Tru' W4py' 	 •Assish&It I l) 

KHALID KHAN 
4dv.cwe 



.1. NNXURE—t 1  
To 
	 CdDl ralAc.t1 

1'bAJ 	7 Dec 2007 
The Director 	 —9 
NEIGRIHMS, Shillong 

G('itl•;t 

Sub: Non-Payment of NPA with Retrospect & Non-Confirmation of service 
after completion of Probation Period. 

Sir, 
I have written many letters and reminders to your good office on the above 

two matters in the past (copies of the letters enclosed here with for your kind 

reference). Till date I have not received a single communication from your 

side regarding these two matters. 

In my last letter to you more than a month back, I had appealed to you Ibr 

quick redressal of these problems with a notice of three weeks of time after 

which I shall be compelled to seek legal assistance. Now that after more 

than a months period, I have not received any communications from your 

good office, I feel that your good office is not responsive to my problems 

and I am forced to seek legal advice and solution. This is for your 

information. 

Thanking you 

Sincerely yours 

la 
J3Jsistnt P,jofessor 
Department of Oncology 

e,tif4tQ be 

'TruPY 
gflALID KHI 

4j1.cate 

f / 

ID 


